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THE DEPUTY CHAIRMAN: We will
take up the Short Duration Discussion now.
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THE DEPUTY CHAIRMAN: Now, that
matter is closed.

SHRI JAYANT KUMAR
MALHOUTRA: But', Madam, this question
should be answered.

THE DEPUTY CHAIRMAN: You
can write the question and send it to the
Minister, with a copy to me. 1 will get you
the answer. Now, we will go the Short
Duration, Discussion regarding price rise.
Shri Franab Mukherjee.

SHORT DURATION DISCUSSION

Current Economic Situation and
its Implications on Indian Economy

SHRI PRANAB MUKHERIJEE (West
Bengal): Madam, I am grateful to you for
permitting me to raise the Short Duration
Discussion under rule 176 on the current
economic situation and its implications on
various aspects of Indian economy, in-
cluding price rise and recession.

when the
the first]J

Madam, six months ago,
Finance Minister presented

, 1998] 258

Discussion

Budget of the new Government on 1st June,
1998, he identified ten key objectives of the
Budget. In para 7 of Part A of his Budget
speech, the Finance Minister observed, and I
quote, "Growing on the National Agenda for
Governance and policy statement "of the
"Prime Minister, 1 believe that key
objectives of this Budget should be..." And
then he identified ten objectives'.
"Strengthen the foundation of Indian
economy. Reverse the decline in agriculture
and strengthen the rural economy. "Restore

the momentum of industrial growth.
Accelerate the development of
infrastructure.  Rapidly  expand  job-
opportunities. Impetus to social sector.

Integration with the'world economy. Revival
of exports. Ensure macro-economic
stability; control over inflation. Raise the
rate of domestic saving. Free the productive
energies of the people from bureaucratic
hurdles and control.

Eight months have passed since the new
Government assumed office. The first six
months of the financial year are over.
Therefore, let us have a look at it What has
been the performance? The Finance
Minister wanted to have control over
inflation. In these six months, the rate of
infkition has just doubled from 4.3 per cent
in April—September, 1997 to 8.2 per cent in
April—September 1998. The Finance
Minister proposed and promised that revival
of exports should take place. Yes; there has
been some achievement in exports, but not
revival. After many, 'many years, this
country has registered a negative growth in
exports in the first six months. From April,
98 to September, 98, in the first six months,
the negative growth of export was -3.4 per
cent. I am not talking of the 20 per cent
export growth, in US dollar terms, of the
last three years of the Congress rule. Even
compared with the performance of the
United Front rule during which the exports
growth went down. I am happy; at least, |
felt ha'ppy'when tjie Commerce Minister
took an unusual step of presenting the Exim
Policy for the year concerned before the
Finance Minis-
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ter came to present his full Budget. You will
recall, Madam, the Commerce Minister
presented his Exim Policy for the year,
though there is a long-term exim policy. But
he thought it prudent to revise, to amend,
certain sections of the Exim Policy so that
the export is boosted and revived because
the export was going clown. There was very
small growth. The comparative figures in
the first sir months of the rcvious year was a
positive 2.8 per .s.-.t. So, I felt elated when
the Commerce Minister came out with his
package But, what is the outcome of it?
After ail, the taste of a pudding is in eating.
We found that instead of registering any
positive growth, the exports have declined;
and it is -3.4 per cent in the first six months
of the current year.

What have been the consequences? The
consequences have been that in the first six
months the trade gap has simply
doubled. The trade gap imbalance was
minus 2,495 million US dollars in 1997 and
that has just increased to 4,995 million
US dollars despite the fact that import has
not grown substantially hi.cause
industry had not picked up. The industrial
growth, against six and odd per curt, has
come down to just about three or three-and-
a-half pet cent in the first six months.
Import is not picking up. The import
growth is varying between five and six per
cent, it has also come down, in the last six
months to between three and four per cent.
Despite that, the trade gap has doubled
from 2.5 billion US dollars to 5 billion US
dollars. I know, the Finance Minister may
come out and say: "Why are you worrying?
We have a huge foreign exchange reserve
to the extent of 26 billion US dollars,
excluding gold and SDR. Therefore, there
will be no BoP crisis immediately." But,
the trend is to be reversed. What steps are
you going to take to reverse this trend? This
is the question I am posing. Madam, when
the Finance Minister presented his Budget,
from this side of the House we both, myself
and my senior colleague, Dr. Manmohan
Singh, uttered a word of
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caution while participating in the Budget
discussions. We pointed oat and uttered a
word of caution to the Finance Minister: Mr.
Finance Minister, your revenue projection is
on the higher side and on the basis of which
you are computing your fiscal deficit, it is
bound to prove erroneous because you are
assuming 17% growth on the revenue side.
You also assumed perhaps, inflation rate to
be 7 per cent and there would be a real 11
per cent growth in the revenue taken
together about 17 percent growth in overall
revenue realisation. What has been the
outcome? Madam, I have some figures with
me. I am talking of three taxes. Except
excise duty all are owned by the Central
Government and they are the bulk of the
Central Government's taxes.

The projection for corporation tax for the
whole year was Rs. 26,550 crores. Pro-rata
realisation per month should have been
Rs. 2,212 crores. In the first five months the
realisation has been Rs. 10,350 crores from
April to August. It would have been Rs.
11,060 crores and the shortfall is almost Rs.
700 crores. The Budget Estimate was Rs.
55,910 crores for the Excise duty. Pro-rata
realisation should have been Rs 4,660 per
month The actual realisation, in the first five
months, should have been Rs. 23,300
crores. Against that, the realisation is Rs.
18,000 crores and the shortfall is Rs
5,000 crores With regard to the Customs
duty, the Budget Estimate was Rs. 48,148
crores. Pro-rata realisation per month
should have been Rs. 4,012 crores. The
realisation for the first five months should
have been Rs. 20,600 crores but it is Rs.
16,123 crores actually. The shortfall is little
less than Rs. 4,000 crores. Excise duty,
Customs Duty and Corporation tax all put
together, the short fall is about Rs. 10,000
crores of rupees. I am afraid. Madam, there
is no miracle. Unless there is a miracle this
trend is not going to be reversed. Here I
would like to know as to what his basis
was and what was his assumption to
project a growth rate of 17  percent. All of
us know that one per cent
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growth in industry, particularly in the
manufacturing and other service sectors,
normally yields 0.8 per cent Central Excise
revenue. Therefore, if you want to have
nine to ten per cent growth in the Excise
yield, the excise revenue, then real growth
of industry should be 10 to 12 per cent.
Otherwise, you will have to depend totally
on inflation. For a 10 to 12 per cent growth
in the Excise Duty or the Customs Duty,
you will have to have a minimum industrial
growth of 12 to 15 per cent. The trend in
three consecutive years was that the
industry was not growing more than five to
six per cent. And suddenly you came out
with an expectation that there would be 17
per cent growth in excise revenue and on
that basis you made all these calculations of
deficit etc. I am afraid, at the end of the
year, the Finance Minister will come and
say sorry I could not reach the target. It
happened in 1997-98 when there was a
huge shortfall betwen the BE and RE, that
is, the Budget Estimates and the Revised
Estimates, so far as revenue was concerned.
This year, I am afraid, unless some miracle
happens, there is no escape from facing a
situation like that. While coming to the third
aspect of the economy, I want to say
something about Central Plan outlay. I do
not want to deal with each and every aspect
of the economy because my colleagues are
there to speak, 1 would like to draw the
attention of the Finance Minister to the
Central Plan outlay because he emphasised
on this particular point with a very emphatic
note; he suggested, "Look, there is nothing
to be worried about. I have stepped up
substantially the Plan allocation so far as
the key sectors are concerned." The other
day we were having a discussion on a
question relating to industrial recession and
we were assured by the Industry Minister
and the Leader of the House that there is
nothing to be. worried about because 35 per
cent step-up in Plan allocation in
infrastructure has been provided in the
Budget for the current year. I would like to
know from the Finance Minister as to
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what is the component of this 35 per cent
step-up; as to how much of this step up from
the 1EBR and the extra budgetary resources
and how much from the budgetary support
because year after year this is happening in
the infrastructure! sector. We give them a
lofty step-up, a substantial allocation. Show
it in the Budget. Tell them to go into the
market and raise resources. The budgetary
support is reduced. And simply they cannot
raise resources from the market because
raising resources from the market is highly
costly with an interest rate of 13 to 14 per
cent. They are finding that it is not going to
pay them good dividend. Therefore, they are
not raising resources from market and actual
investment is not taking place. This year he
suggested in his Budget Proposals that there
would be 14 per cent step-up in the
governmental expenditure. Yes, I do agree
with economic rationality that one per cent
expenditure step-up would generate demand
at least to 0.5 to 0.6 per cent in the various
sectors and it should be matched by
enhanced production. This rationality is all
right. But it was expected, when you say
that you will remove the bottlenecks in the
infrastructure, that the share of the capital
expenditure would be more. It has not
happened so.

What is going to happen to planning, so far
as the 9th Plan is concerned? The 8th Plan
was completed by 31st March, 1997. For the
two years of 1997-98 and 1998-99, wc are
going to have practically a Plan holiday.
There is no argument for not finalising the
Plan. This Government is in office for eight
months and eight months period is quite
enough at least to prepare the Draft
Approach. Most of the work was by the
previous commission, if you accepted that,
then it would not have taken any time.
Hardly any time was missing. More over 8
months is a long time. We completed this
exercise in six months. We are not extra
genious.
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We had the same type of expertise which the
present Government has. Our Government
came into existence in June, 1991. We had
presented the Draft Approach Paper of the
VIII Five Year Plan to the N.D.C. in
December. Why the Plan could not be
finalised, I am unable to understand. The
other day, we were told, in reply to a
question, on the floor of the House that
some Cabinet paper had been prepared. It
will, perhaps, be cleared by the end of this
month. Thereafter, they are expecting to get
this exercise done by March. That means,
for two years there is a clear Plan holiday
and ad hoc allocations have been made. You
cannot tackle the major problems in this
way, particularly, in an economy where we
are confronted with a serious situation.
Madam, in this connection, I would like to
draw the allerslion of the Government to a
little bit intriguing matter by which I am a
little bit disturbed. Of course, the hon.
Finance Minister may not have ready made
information. That is the reason why
specifically I am asking him to note down
and thereafter take action on it. We knew
what had happened to the export of onions. |
am sorry to bring onions in between. You
will recollect, at one point of time, when I
was sitting on the other side and when the
price of onions went high, an hon. Member
sitting on this side presented me with A
gariand of orives As a resuit thas whose
Mouse had to be suspended for two minutes
to clear the gnions. But, still i am bringing...

SHRI MD. SALIM (West Bengal): But,
now, unfortunately, nobody is presenting
such a garland.

THE DEPUTY CHAIRMAN: Now it is
too expensive to buy a garland of onions.

SHRI PRANAB MUKHERIJEE: My
point is, we knew that. I do not want to
subscribe to the view that our export policy
should be switch-off and switch-on Policy.
To retain our presence in the
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international market, there may be a
situation when the export and unport of the
same commodity may become necessary.
To meet our export obligations and to retain
our presence in the international market, we
can export the commodity and if it is in
short suppiy, we should make an
appropriate planning for import. That is the
rational policy. We knew that there is going
to be a shortage of onions. It was expected.
In fact, I wanted to raise this question
during the Question Hour bacause there was
a Question. Unfortunately, it did not reach.
It was known to the Government that there
was going to be a short fail. I would like to
know from the Government, if there is a
shortfall, what import plan the Government,
made. This is relating to the supply-demand
management of the economy. This is one
important job which the Government is
expected to do. This aspect of the
management was completely ignored.
According to a statement, which has been
laid on the Table the House is reply to
Question No. 107 of today, the hon.
Minister of Commerce informed this House
that from January to October, 1998,
2,95,183 tonnes of onions were exported by
MAFED. Madam, 2,95,183 tonnes means, it
is almost 3 lakh tonnes of onions, that we
have exported. You knew the shortfall
bacause , now-a-days,

these figures are available. 1 wanted tc-know
as to what arrangements the Government did
to bridge the gap in the market and to
improve the supply position. I know. Yes.
The Government has entered into some sort
of import agreement at a late stage and there
lies the problem which is intriguing to me. I
would like to be corrected if the figures
which I have are wrong. We exported
onions at the rate of $239 per tonne. But, we
imported onions at the rate of $368 per
tonne. Our export price was $ 239 per tonne
and our import price was $ 368 per tonne.
That means, the difference per tone is 129
dollars. It is a fact? We have built up a
System where we make bulk import. First,
we sound the market. We
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do not autoace that we are going to import
so much quantum because, automatically,
there will be a cartel and the people would
like to jack up the prices All these
mechanisms are known to the Government.
We are not new to this job. We have been
doing it in edible oils, in petrol, in diesel.
We have been doing these jobs for years
together. But, why has there been so much
difference? What was the prevailing price?
I do not know all these facts. Therefore, I
would request the Finance Minister to look
into these aspects. do feel that a proper
inquiry should sake place into all these
aspects. 1J there had been some recalcitrant
elements, and if somebody had tried to
make a quick buck, they should be
penalised. You should look into it. Why it
is relevant is because when this issue was
debated, we were told by the hon . Prime’
Minister that price rise as related to
asnuuin— "«wt « 75t JOT I, «j<™MTJt $
*§." But, it is not so. Yes, there were some
recalcitrant rains. It had affected some
crops. But, Mr. Finance Minister you are
fully aware that this y..di the monsoon had
been one of the best. The whole country has
35 meteorological sub-divisions. Last year,
out of the 35 meteorological sub divisions,
in 17 meteorological sub divions there were
good rains. This year, as against 17
meteorological sub-divions of the last year,
in 22 meteorological subdivisions, there
were good rains. Therefore, it has been a
good monsoon. As a result you are having
some positive gie-wth in agriculture, which
is helpful. Therefore, my submission to the
Finance Minister would be to strengthen the
supply and demand mechanism so that
these type of situations could be resolved at
the appropriate time. He should have taken
note of this fact. Of all persons, he,
particularly, should have taken note of this
fact. Whatever be his compulsions,
whatever 'legacy he might have inherited,
he is a seasoned administrator and he
knows finance. When he assumed office, he
know that, unfortunately, there had been a
disturbing trend on the price front
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because there had been an upward price
movement since September 1997, and it went
up almost continuously. Why did you not
find that there had been an upward
movemsni on the price front? Whatever be
the compulsions of your coalition, whatever
be the compulsions from the political front,
as a Finance Minister, you should be
honest and straight-forward enough to
tell the people, to tell the country, to tell the
Government, "If T am to manage the
finances, I am to control the
prices—which is one of the key objectives if
the Budget—I cannot have a situation where
I shall have to live with such huge quantum
of deficit." If we have a huge quantum of
deficit, then, if will naturally add fuel to the
fire of inflation. You cannot deny that fact.
Restriction of Money Supply is one of the
effective instrument to which we have to
reson. And on resorting to it we have
to compromise on certain other sectors. We
cannot, avoid this. But, unfortunately, you
had 20 priorities. I am afraid, Mr. Finance
Minister, you could not fulfil even one
priority. You have to be selective in
determining your priorities. You mentioned,
that out of the ten key objectives, control
of inflation 1is an important priority for
you. But I do not know whether you strictly
meant it or you were not allowed to take
effective steps to control.

Then, I have my last point on which I
would like to make my observations and
thereafter I will conclude my observations.
This is one area where we shall have to be
extra careful. For example, I read in a noval
of Charles Dickens, where there was a
character, called Mickwafter, who always
used to expect that some miracle would
happen. Even if we assume that by some
miracle the industry starts reviving, the
import starts picking up, unless you take care
of the export front, your BOP problem is
going to be serious. And signals have come
that in six months, the trade gap has doubled
from 2.5 billion to five billion U S  dollars.
If we want to aviod
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the type of Bof crius which eusufed the
country in 1990, once again it that type of
situation comes, then, it would be extremely
difficult for us to manage that. You yourself
know it brcause you were at the helm of
affairs—thsn how ybu had to manage
almost—not on a day to day basis—but on
an hour to hour basis. Please, for God's
sake, do not allow that situation to be
repeated. From this side of the House, we
wanted to co-operate with you. But,
unfortunately, I am sorry to say, madam,
our hand of cooperation, extended to him,
was not taken into account with seriousness.
Was it not incumbent on you, Mr. Finance
Minister, in a difficult situation like this, to
consult Dr. Manmohan Singh, who made a
contribution in- restoring the economy and
putting it back on the rail? Yes, we did not
do it. I admit it. When we were in office, we
did not do it. But, at the same time, there is
a big difference, We had a clear two-thirds
majority. Not, of course, during 1991-96.
But till then, Dr. Manmohan Singh used to
have discussions. What prevented you from
having a dialogue? We are not asking you to
disclose the classified information to us. But
surely, these are national issue.

On the floor of this very House, when we
celebrated the 50th year of our independ-
ence, I on behalf of our party, suggested i.
that we should have a consensus on the
economy policy. I know your difficulty.
Today, no individual .Finance Minister can
deal with the problems of subsidy, without
abroad consensus. Because it is a question
whether this country can afford to have a 15
to 16 per cent of GDP as subsidy. Therefore,
if you cannot solve

this problem on your own, why don't you
have a consensus? I am. not going into the
merits or demerits of subsidy. Let us all
discuss it. A paper on subsidy was brought
by Mr. Chidambaram. He wanted to have a
discussion. What has happened to it. Does it
have no merit? Simply beacuse it was
floated by somebody else, it cannot be kept
under seal. We do not know, we were never
con-
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sulted. Then, what is your view or, say
sidy? Let us discuss it. Which areas would
you like to target? How to improve the
disbursement of Subsidy. This is just one
instance. There are anany other instances.
In regard to disinvestment, did you not
consider it necessary that before declaring
your policies unilaterally, there should be
certain discussions? Yes, there is a
continuation of the policy. But, to some
extent, when you are making a departure;
when you are making a deviation — it may
be required to meet the existing situation —
there should be a discussion on it. What is
the harm if it ;s discussed and, thereafter, it
is brought before this House for its seal of
approval? Madam, with these words, I once
again thank the Chair for permitting me to
raise this discussion. Thank you.

THE DEPUTY CHAIRMAN: The house
is adjourned for lunch till 2 O'clock.

The House then adjourned for
lunch at four minutes past one of the
clock.

The House reassembled after lunch at
seven minutes past two of the clock—The
Deputy Chairman in the Chair.

SHRIMATI KAMLA SINHA: Madam,
it is nice to see you in the Chair.

THE DEPUTY CHAIRMAN: It is nice
to be in the House.

SHRI ASHOK MITRA: Madam, I have a
complaint to lodge. You were not seen
these days.” We missed you.

THE DEPUTY CHAIRMAN: Actually
as Vice-President of the I.P.U. I have a
certain responsibility to lead some dele-
gation. I was missing my House.

SHRI GURUDAS DAS GUPTA (West
Bengal): Madam, may I tell you:

Welcome back home?
THE DEPUTY CHAIRMAN: Always I
am welcome back home.
sft qTeTehfa SRTR (Heg wwD) < HsH, o9
MY el TR oY T HEHY 1Y |
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oft 98 71,780 HRIS BUY &I feuriored # gs oft
| 98 9gdX 99,811 IRI$ @I g8 T | Ig
feufores @t gfg 59 a1 &1 daa <t &
AN BT 3Mferes saen # fagar & | <l Bl
qaaT fomr 4=t ) Nl § R R | N B
T HAT UR AR
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2 | gaforg 9 o A Ruifdie a) 3@ & e
dog ¥ feurfore 981 8ran | I8 gfg S el
IR 16.5 Uferd @ off 98 dedR 3§ 19.7
gfirerd @& 8 Wit ® | JeTde A WRBRET
I @I 9gd a1 Pel SRl & | "EAY
THETH ST it Al g9 & ded W&d § &
T WRHRT HCH & HROT 909 §9 38 © |
AT Ia! A R ekt 8 | H 3o A1
fagm s &1 aa1 <=1 ArEan § 6 19 Wi
JTH — Tsag R ¥ Sl eled , o
TSR GaAT HRAT AT ST S 17.8 TRIRIRT 1996-
97 ¥ T I8 319 ST € 16.0 URTerd ¥& T Y 1 50
TRE ¥ TIcd 3RSy & URNie H, 9l fhdl §6
P P AT GAT PR 5, SHD RIS H AT
RGBT 3RS 1998-97 § 11.8 Hfeerd &
HTHY 319 hdel 7 Ulawd I8 T | A W
I AgHT U1 B & 6 o ReRoie afsd 9
BT foraT aresT Rt firer o fagen 7 o+
BRI WG W AR A 9¢ W | 999 b
I BRT @& o1 IR BT AN 7 e
TH I U ST BRI T |

sft Hiew e Well¥ : IE 9T 91d MTIBT [
TRE W Heg Y 9T, TSR | qrer a1y off |

s#2) ST b g ke sama g2

&9 oo Uy - 3 pane 7 yb

- Al

it wrerrsht : gPY o W o | § pfee A
fgfggEsl

THE DEPUTY CHAIRMAN: He is an
M.P. here. So, he should speak here.

it IrEEet ¢ §& BT H 1996-97 I 24,387
DI S gl B3N BRI &1 T8 TEPR (el gs 98
43,677 BRI B Gl gaTl PRail oY I8 qGR
el §$: 98 43,677 FRIS Bl gig & — AT
9.6 U1 BT gig S g3T PRl oY 3iT I8
TEPR 16.4 U BT gheg s & | AN BT
freqre f59 U R A 96 &1 8 39 ARPR &b Ul
Y8 T 9 9 AU SN M Whd B
...(CTaYT)

SYAHTFT :  Please let him speak.

Igl S =i 81 Y8 § 98 74l w1 Igel W El
I8 T IRHR IR T8I 81 T8 T | 9729 T8 W &
TR



273  Short Duration

it IrEEStl @ HXT SHIHG YU
R Y 7l € | R AR AT 3 Ve 85

9,5 g a8 o= 9181 § & a8
g 31 2 & gig B DI, IR BRA Bl
MY | ST8T b el (SRS BT a1 B
St ® | freae e & ar § ff s
AR ot #4301 ST 71 I8 fdepdt & @ 3l
A PET BN © fb S.SLYl. 5.6 Uiererd &1
fhehdl g1eT § S99 3Mfdd SAd! g T8l
T | 31T T IHH AN $O qg1 Bl RART
TE! € QA1 T T | o1F I8 [ AN WHR
B T B S 5.6 gfererd 4 21fde Sit.Sdl.
T ©TCT 1 MU | 39 fe=11 § S ®eH S3W
MY ¥ 39 A Few, o8 v FfYad wu 9
g | F AR o w3 it a1 g9 9 &
foIQ TR @h AT AT 6 g & wHeA
I W 1998 & HdbIael 9 31 IR Sl Ifg g8 ©
g8 |9 el dR 95 3 faacd #1 gs 2 |
fEgR & STTSITE] & $9 T4 a9 & Shigr™
# fHarl &1 3 97 o 3Tt I fonedt
WIHR 1 T UEATT Sl Ugell IR $9 WBR
+ U B | SHHT A T8 & b o1 21
g BT ) T8 B SR M ot A @t ol T2
B | 98 39 T & BRO 9T ol B |
AT P8 I AR FRA B AIHAT &
et iR # A fag =3 S &1 e
SR BT AT | FATb TE TS SRR
fSa®erT 2, ST ofdl I TE1 Pl S Fehall
g | 39 3T P 914 SR GuR fBar Sy
Iad forg § AR fa J4 Sft & smre
HRAT AG, T Al I8 [ T8 RS b BROT
ST YT TST § 98 311 7 YA IS, $9dh
foQ |1, Feoll 3R Bl & IUET Bl 3R
&g &I sy | free IR anfer |fafa 3
U TR TS fawgd Ruld TRaR & 9 39 8
% fore PR & qR <2 91, Feo! 3R wal
& T | glg DI S Fbhell 5, S TR ST
R &1 =1feY | 5 UBR ¥ T8 3i”
..(TIYT)

37} [FE TREH : ...(FFUH)

i} TEEST : SR, T 3R 3{USH
H G ATE. . .(FAM)..... IMID! Goa &
# 31 38 T | ARG 376 e H A fneh
&R gfg B BT 3R ITH! WIS 3 Bl
I3 AT
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UM =BT, Hifh Tgd PIRMT FA P
918 ¥t 31T 98 Teie, fiaee iR da arev
I FOR T8 B Fhd AR 376 M e
FIREY | Y 3 IUHHT BT a¥gY & 3R TG
IfH ThT 3P YA BT 2 | 37h a1
T 9¢ Ui gfifew Seed &R fuaeed &
I Bl gig Bl 3R &I <1 91ty | R
TIPS AR B 3R 39 WRGR - &1 AT &,
§ $Hel WieR a1 g | s IR S
fasTelt Saures @ gfg va T off, o TR
off, SUPT T TRPR 7 Yigdel Hdex & AN
P AT PP STH derdl fEa1 & | +s
# g | e faoTell SaTe 3R 3rfre o
TS AP 3R S S AR | SHREFIR &
Jaer 7 ot v H2i Sff 7 91 99 PIRSR 7
BIR fhaMIeR & IR A M0 I iR g4
q uftgq 9@ I S 4 FUGARN
qP...(TTHT) SHDI G0 6T & | 1T
8 SR G 81 3 31 A1 1999 T I
R B IRY & IRAL..(FGHH)... TAH
Tl PINSR fHuiRa ox= & fav U ® oiR
ITh! HA TR STV 3HB! e f o off
T$ & ok R 976 I FIRER IR 81 SR
dl Ahie & FREMN JeNil, TId & HRE
Jedll, I gfg Brft ok 39 WeR 9
FIRCFR 964 B! 91d AT IR IS oXe
H g 99 &4, A1 IS A gig g, A% 98
o et # T3 yeRat 9, 397 99 6 dRU A
SE BT AIcdTe fel T, O™ dR o i
Jdder & SAN B, WS F SEN Bl
Medre e iR I8 31 —aR S U9 &
R Sarer w4t € | 98 W) oR fue St
@ FfTad w9 J 391 @51 e gfg e erft
| 9P 918 fhR G I 370 3P e
BI gAMb T AN Jod A 9 H Yo Bl
AT fR=ga o 351 e SHa ST R B R
| 39 ST | JHIEe BT IS @ 8 | I
w4 §, 18T 7, 99 § 3R i B 10-12
T W R AT IR ST Hh e 8
IR TAR I &6 ST I AP HSAIT © |
ST B gdm= § S NS & 98 I97 <91 99
ofcft & ST =gt v #I e a¥ qa at
P AMIR FATTT o el & 39 91 P fo1g
5 T8 39T el W IR w3k 9P
WX 39T RIBIRYT &R | 398 Udb 99 &
SIS
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e are R o= #3merg o amar & | R
3R PE] I & | Y T BRoI-PbR 39 <2 A
SaT ST 81 S © 6 gARY orel syaRen
e BT IR & | S H Sl 9KV 99 RET 8 d
RY qER A FH A I 3 Gb 39D IN A
g I H e BF1 91T | 9ol € 918 Ut
ST SET &g, ATE BICH SEId H gig
FX | BN <9 H W g9 81 8 oAl &I
TIER A A1 AT BT 2 | 59 UBR Bl g4 Al o
g Sl {5 59 <9 & 3fER 918X 9 o7 W@ &,
b I BHN <2 H G AT H 99 T8 2 |
S 99 R8T & b 89 37U+ Saadha Bl i
W B Fhd & | $AfIY 39 TR SR R
BIFTY |

Fou, SudlGar awgell § fageh
Yof-frder 81 R8T § | A% geE © b 98
IUAIHT axgelt # weeht ¢of fraw @
e far S =iy | S SuHRhT
JEI¢ AR IEt 99 AHha) 7, 39 H faqeh
Sl B et T8 fean S =feg |

¥oH, BN I ¥ gfg v &
forg Rrars & & o gfg ot o =iy |
s WaR & 997 # Riars & &= 4 9fg
T W B TS off i S wHy yew A
3R g § BTG B ARDR o | I=F g
P R & T8 e | A fo WA St
IR & TS &1 &R a1 ge1 <1 &t fifgara
w9 A Y I ¥ glg R AR SHT AR
TERRTST BT & BT SITQT | ST TRE I-HUST
B 3R fl &9 HH &9 < 32 T | 31: 39 3R
WY 3R & < @Y MaLIHAT 7 | HeH, 39
7 H YR ST 2 3R P T # 1 STl
BT IgaTId © R AT8 AU 81 AT YA
F Y Bl | $9 S b STl H a-HUST 984
T | ST STl P $HOR 31fere &1 o 3R
T-HUST ¥ gig PR B aTIHAT & | 3A H
AT B AHAT B |

it Sftew v (afeadt ) - w@eEh &
R 4 Qi |

THE DEPUTY CHAIRMAN: I think the
Minister should be harassed, not the M.P.!
...(Interruptions)... He is your own colleague.
He is putting his viewpoint. Naturally it is not
going to be your viewpoint.
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THE JIBON ROY: Madam, I got
confused. ...(Interruptions)... 1 got confused,
Madam. Earlier, they had a platform of
swadeshi. Now they are using the Congress
platform! ...(Interruptions)...

THE DEPUTY CHAIRMAN: Let him
speak.

i rEEeh : #eH, 39 9% A R &
T @1 W FRQR FHEIY © | §AR T8 Pl
STCdTy TS € | 2 H 3P Qe A e
2 5 BRI B TR & Wi &l [aaT fha
ST qHAT & | BAR I8l R J8<d & 31
AT

f e g deq, 6
shAIfe  REgued ¥ ®1 0 9ey
2...(TaU). ..

o} Arewre gty : 9 8 b ar A
319 FIT HEAT ATEA 82 ...(FALUH).... 39 IR
H 31T HITHTS STHN & A1 & I7 aroradt Sft
% 1T B 3T 1T &7 & Y H WRPR b v
Ay arfug # 87

oo e b S el o ke sae g2
o sy sl LS LT
b e & 23l T e 2l

& et o T b £ g g
bl ot G & S e 3kcan

oY YrErESh : 3TT% Tl BT STdT9 A<
2T S S |

IUFUT : 3T | 3T, 8 AU |
I T HRA ST |

it <rEresht : e, ¥ fAded ex I@T AT
b <91 ¥ ofer Wied o waT FYEA § |
Il 98d ¥ @1 ARG W € | Y8l W
SRy IATST § IR R A8d & D
WM 2 | g8l uEs g, b W) & aefie
e fhar < wear ¥ | 9reme § e e
T AR STeT-BreT BT o1 Foball & | Tt T
e Afei € et W € |efie aifew siR
STel-shTeT BT 3N forT ST FheT & | 39 X8
H H1o! faceh gg1 1o &t 511 el B |
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I OIF YT T AT SMYHT TIST B BN, TS
o9 ST BT | e | <% Bl I8 984 a1
oM BRI | SN UBR BAN o H IR
afee 1 R Frafa foar s A 2,
I i Y fpar s RET § |

it oo 99 : Y $B A TR FW
TITPHINY | ...(FFL)... Madam, he is not
referring to the motion. ...(Interruptions)...

THE DEPUTY CHAIRMAN: I have to
bring the House to order. The discussion is
specifically or pointedly on price rise. It is a
Short Duration Discussion regarding price
rise.

SOME HON. MEMBERS: No, no, no.

THE DEPUTY CHAIRMAN: It is given
in the paper before me. You please speak
on price rise.

SHRI NILOTPAL BASU: There is a
deep intellectual recession.

i} Al Aol : X9 o1 954 I X&T &
| BN TSI g8 3Te0 awh] I | I8 ARTRA
TR g8 3T dleldl I 3R 37T FIT die X
27 IRIY BT R BI BT © |

L) Jg e 5 ot o samna g2 F
-t Sy d%‘ g g 85 & ley -
W7 Tos) 8 silen) g 25 42
-2 93 ey LSS A3 -y e U2

it JTEraSt! : FeH, ST B rUBIfId At
P faw <91 ®F anfde R ® ik §9 3ra
P ST I T @1 ® | S 18R O BI
PRI BT |

H g — QI a1 HEDR 37U a1 FH
Pl g | 7ed, 9w d fffa e &
frafa @ 9ga |9E § | Safog -1 geid
2 for T @t axgelt & fmtor sir frafa
M # WK B of iR WIET § 159 9
PSR I Bl 2 H
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gorar e | T2 & NN Bl SATET ISR
forenm ofR ufa-aafth ema WY g 9 891 @t
ey fRufa Y e Bl | d<w, sig 9 § 59
PR P 39 910 P oy S SR o7
a7 g & 981 Usel 39U b HeJ "ed Bl
Te faxg &7 o7 &R 7 JET o7 b Uy &1
ST O Y81 8, oifth] 319 98 RR BT 1 ¥ |
3R BTH! IHT W 78 R} T | 399 X faRweft
WgAT BT FARTN BT a1 9T &1, AfpT A BI
SN Tg AT g & o fageh a7 fRr g
T @R o/ NN Bl o o B fh IR |
feT R w9 SATeT YR © SiR gaferg
39 fagw qen fageh faere! § 7 99 =R
A 7 & & fF IR U 9w wRe A
9 99 T ¥ 3R BH 39 Q¥ H a9 av
Ahd & qAT SHH & oW BT | Ig a1 |
SIl AY-IY eH JSY Y &, I T5-8 e
N &R TS &, 9 91 o< 530 gR1 o] 31 78
&1, $faHc gRI B 7S 8 AT ygE HA SN b
RT B TS 81 914 g4 fRIR 81 U1Y &, Hdhe |
forees ¥ o & e g R uig B 1 #
P oIy WRBR Pl g8Ts <d §U AU a1
AT BT § | eaTg

SHRI ASHOK MITRA (West Ben gal):
Madam, I thank you for giving me this
opportunity. I am afraid I have tc speak
some harsh words. I don't want to. hurt

anybody and if somebody still gets hurt, I
want to apologise in advance.

We arc supposed to discuss the current
economic situation and I would begin by
making a reference to a speech which the
Prime Minister made last week at the so-
called World Economic Forum. This is what
he has stated. "The drama of demo cracy has
nothing to do with the economic reforms". 1
am sorry that a seasoned politician of his
seniority should make such a make-believe
statement. It i: not a drama. It ts not a make-
believe. is is the harsh reality that the people
havt voted in a certain manner. Why) have
done so? Because they have gone through a
process of expedience. What is. the
expedience? The expedience of economic
reforms. I am a member of the Joint
Committee which is at the moment
examining the Essential Commodities
(Amendment) Bill. A gentleman repre

[1Translitcraion in Arabic Script.
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satating the Chamber of Commerce an a
written text has stated that as a consequence
of liberalisation, hoarding and black-
marketing cannot any longer be considered
to be a criminal offence. This is the mayhem
that has been created in the country. You
have the freedom of the city to mulct you
poor consumer and the Government will
natch and encourage you from the sidelines.
This is precisely what has happened with the
onion price, potato price and the mustard oil
tragedy that took place in Delhi. It is the
economic reforms, the freedom to throttle
the consumers, that is responsible for it.
That is the economic reforms that you sport
because somebody, some fore-isr, must have
told you that your domestic prices must be
equated to the Foreign price. That is what
reform is. should the onion price in India
not at the same level as the onion pries is the
United States? The per capita income India
is one per cent of the per capita come in the
United States of America. 1Ist, you expect
the consumers in India o pay the same price.
This is what has eppened. If you say that this
is mi .'itama and had nothing to do with the
economic reforms, I think, there could be no
better travesty of fact. In fact, the Finance
Minuter hit the nail on the head fere last
week. He said, "the economic policy has
been a continuity and he fully approves this
continuity". We have seen over the last four
or five years, whoever the Prime Minister
and whatever be  political colour, the
Congrees, to our the United Front, and now
the be the Prime Government, all the Prime
Ministers, as soon as they have been form
in, have rushed to say that the economic
reforms are for ever and it is a great sin not
to acknowledge the virtues. of, economic
reforms. Let me say that we heve got seven-
and-a-half years of ceonomic reforms. What
are the consequences. The Finance Minister
is sitting hsre. I will ask him to protest if any
of my facts are wrong. For the last seven-viz
a-half years the rate of growth of the
ceonomy in the country is exactly half of
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what it was in the eighties. The rate of
industrial growth is also half of what it was in
the eighties. In the recent months, it has come
down to two per cent or less. In agriculture our
achievement over the ; last 7V4 years is that
.the rate of agriculture growth has fallen for the
first time since Independence .below the rate of
population growtli. Now our exports are
negative and our -balance of payment is
threatening to run upto 12 billion dollars this
year. What did we gain? Who has gained?'
Now they try to draw our attention to the
national income growth which is five per cent
or six per cent or seven per cent. You
concentrate on the materia! goads production.
What is happening to the industrial sector?
What is hapening to the agriculture sector?
Overall, in the industrial sector and the
agriculture sec-j for the rasf, of growth would
not execed 25 per cent, Thrn how do you dirrve
the. magical live per cent or six per cent rate of
growth by showing that the services!, sector is
booming? What is the servies sector? It
comprises hotels, basks, insurance, plane travel
and all that. Let us. say India is a poor country.
We know what bur per capita income level is.
If ! organise 10 or 12 so-called world economic
forums in different loca-tion!! and fly. people
all over from different parts of the country, that
expendi* ture on plane travel will be added to
our-national income. What a fat lot of good that
will do to the poor people in the country This is
exactly what is happening in the country in the
name of services sector ~ which  is now
supposed to be

447 per cent of the national income. You are
showing an artificial increase in in-come
from which the common people do not get
any benefit. All right, what else tone you
got? The only thing that you can say is that
we have 25 billion dollar foreign exchange
reserves which were not there in June, 1991.
.But then let one Mr. George Soroes .come,
in with one thousand billion dollars and
overnight he can make it play houdiniand all
these 25 or 30 billion-dollars would
disappear- Just speculate, speculate and
speculate against,
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your currency and this money will disappear.
So you are in a very vulnerable position,
unless the Finance Minister could be
persuaded to impose some restrictions on the
short-term capital move-nents, against
which we Leftists have been shouting for
the last few years saying you don't allow
free movement of j short-term capital, have a
locking period, have a high rate of taxation
on money that is being sought to be taken out
of the country. This is the only way you can
somehow protect yourself and you have to
protect yourself. What else do you have on
the agenda? One thing is very interesting.
Last week, I asked of the Finance Minister
how much of foreign capital has come in over
the last 71/2 years. The answer I got is this. I
asked, "How much long-term foreign capital
has come in and what proportion of it has
gone to the luxury sector and to the services
sector?" This is the answer that got from him.
My question was, "Will the Finance Minister
please state the total volume of long-term
foreign capital actually invested in the
country in each of the years since 1991-92
and the proportion of aggregate investment
going to the ser- vices sector and the luxury
consumption sector The answer was,
"Information is being collected and it will be
laid on the Table of -the House." Even
after 71/2 years. we do not know what his
been the .acnal investaicty that has come in we see
everyday in the newspaper*, stones , about
approvals, foreign investment approvals. But
what has been the genuine investment on the
basis of the Indian economy and which
segments of the economy? Aparently, the
Finance Minister is not aware of it. But he ha
a feeling. He knows that things are not going
well. He knows that there is not enough
capital. So, give some more concessions!
From 26 per cent of foreign ivestment, you
jump to 49 per cent; from 49 per cent to 51
per cent, from 51 per cent to 74 per cent; and
from 74 per cent, you jump to 100 per cent —
100 per cent J equity to the foreigners.
Initially, there was a screen that foreign
capital should
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not be allowed to enter the small-scale
sector. That screen has also been lifted. It
was felt that foreign capital would stay away
from the defence sector. Now you say that
even in selective defence areas, foreigners
can come. They don't come The situation is
a little bit like the case ot Radha in our
classics pining for Lord Krishna— He
comes, He comes; He never comes. In this
pining of heart, we have lost all initiative.
Now we are leaving everything to the
foreigners. When 1 was young, our
grandfathers, who were small land owners,
would sit at thefe ficids and young
Englishmen  would lecture to our
grandfathers, grey-haired people. This, I
say, was happening seventy or eighty years
ago. This is what is happening now. Young
American graduates, at the early age of 25-
27, come here. We collect all our
representatives ot industry and business, our
Ministers, and we reverentially hear all the
scrap that these so-called experts dispense.
Why don't you, for a change, listen to some
of our own experts? It is a huge country, a

country of more than 90 crores of people.
We have large spate of scientific
manpower, economists, sociologists, etc.,
etc who can dispense. Why don't you, for a
change, just turn your mind and heart from
what the foreigners have to say? What else
have you on the agenda? You must revive
the share market! This again is a foreign
prescription that if you have a vibrant
foreign market, that will lead to economic
growth. Now we know what they have done
in Russia. In the name of creating a vibrant
foreign market, the Russian market is taken
ovcerby a group of mafias. I was a little hurt
when our Finance Minister made a
comment last week that we should not say
something in the House which would hurt
the, sentiments of the share market. What
have you done — by 'you', I don't mean
you, personally—it continues from my
friend, Mr. Manmohan Singh, all the way
down to Mr. Yashwant Sinha—with the
Unit Trust of India? I think you ought not
have the temerity to suggest to the
Members of Parliament that we
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should restrain ourselves. Bat I remember
that in this House, we had demonstrated
several times with the Ministry of Finance as
to why there is private placement by the Unit
Trust of India. And nobody is consulted.
One does not know—when you make
private placements whether there are also
some other shady practices involved;
whether you can draw a perfectly 100 per
cent corelationship between the waning
fortune of the UTI and the zooming fortune
of the Bombay or the Ahmcdabad-based
industrial family. Thes* are the things which
we ought to admit ourselves. You allow the
UTI reserves to be trifled away and we
watch. Again, I don't blame the present
Finance Minister. It is a continuing thing.
So, faithfully, he is following the code of
behaviour that has been laid down cadien
Even in the case of prices also, I think Dr.
Manmohan Singh was very unfair when he
drew the attention of the House to the fact
that the present Government is not passing
on the benefits to the consumers on account
of the lowering of petroleum prices in the
world. It is a continuity. Mr. Jaswant Singh
has merely followed. Dr. Manmohan Singh.
Did Dr. Manmohan Singh ever lower the
prices of petroleum products when the world
prices declined’; No. The Oil Pool Account
is because the surptes was not passed on to
the consumers by way of subsidy Now, we
are following; and we are following a blind
man's path. We cannot really admit
ourselves that the wordeconomic reforms"
the so-called economic reforms, is outdated;
it is not going to lead us anywhere. But we
have been told that foreigners come and say
that we must dismantle our public
undertakings. I made a quick estimate. I did
mention it in one of the meetings of the
Consultative Committee that the total value
of the capital stock that we have invested
over the first 35 years of our independence
in the public ' sector undertakings add upto
something like 200 million dollars. At the
rate at which the
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long-term foreign investment is coming to
our country, it will take a minimum of 50
years to replace them. So, shall we? It is easy
to destroy. Shall we destroy our public sector
undertakings because the foreigners think
that it is a wonderful thing? Then everything
becomes a vacuum. It is not only that. In the
meanwhile, you have also sent instructions to
the banks that the public sector undertakings,
which are in economic difficulties, should
not be mollycoddled, should not be allowed
working capital funds. So, let them go to the
wall. Now, there is one element of the
situation which perhaps, the Finance
Minister has himself to realise. For historical
reasons, most of the public sector
undertakings are located in the eastern part
of the country. The workers in the public
sector undertakings are not responsible for
the fact that they are engaged in these units;
and they are also not responsible for the shift
in economic policies. You said, "all right."
Efficiency, efficiency, efficiency. So, get rid
of these people. Where do they go? Do you,
at all, realise the social and political
implications? Thousands and thousands of
industrial workers are thrown out of their
jobs. What will they do? It is no use talking
in terms of efficiency. You may make a
particular unit efficient, but, for the economy
as a whole, for the polity as a whole, you
have to spend money on the defence forces,
on law and order, in order to quell the
disturbance which will be unleashed when
these people are thrown out of their jobs.
Now, these are things which a narrow, so-
called, classical economist, who is only
worried about his little firms, will not take
into account. But if you are doing the
accounts on behalf of the nation, you must
say, "All right; what is the cost to the
nation?" Not the cost to the particular unit,
but to the nation as a whole. Who has told
you that all foreigners are efficient? I will
give you two instances. For the last six or
seven years, every year, we have been
allowing more and more exploration blocks
to foreign companies in the
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petroleum sector.

What has been happening? The rate of
growth of petroleum production in the country
has fallen consistently over these six or seven
years. And what has been the performance of
these foreigners? Negative, I would say. Now,
take the automobile sector. Huge investment in
building this luxury car that is known as
Cadillac! I am told that over the past twelve
months, they have sold exactly eleven
Cadillacs. How much money has gone into
investment in Cadillac? Maybe, two hundred
fifty or three hundred crores of rupees. And two
hundred fifty or three hundred crores, which is
wasted, you may say, is foreign money. No, Sir.
It is not just foreign money. They have used our
land. They have used our other natural
resources in order to set up this plant. Where do
you go from here? I could have added on and
on and on. But it is not really necessary. It is a
question of the entire nation resolving to say
that this is a path we should not have taken. We'
have been taken for a ride for seven-and-a-half
years and we have got nothing. There are no
objective criteria on the basis of which you can
say that the economic reforms are a suceess.
You cannot. Even this amount of twenty-five
billion dollars that you have is fragile. But
should we persist? Should we persist in opening
up she insurance sector? I would rcquest my
colagues to have a look at the so-called
Malhotra Coinmitees report. It is a report
consisting of 150 pages. Out of these 150
pages, exactly one-and-a-half pages are devoted
to the issue of opening up the insurance sector.
* The rest of the thing is nothing but paeans of
praise of what wonderful work the LIC and the
GIC have done. In the one-and-a-half pages,
they are very apologetic; for example, "You
know, since there is liberalisation taking place,
.it would not look good if we don't open up the
insurance sector'. That's all. An issue of
aesthetics, "It would not look good if we don't
open up the insurance sector"! Now, kindly
read the literature that we have on the insurance
industry,
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specially in America. It is the most
exploitative of the industries that have been
set up anywhere. For example, in the name
of medical insurance, see how they harass
people. I find wild statements like, if we
open up, 80 billion dollars of foreign capital
would come in. The gentlemen who write
up such stuff should have their heads
examined. Even wildness has crossed the
limits. Why should they put in these eighty
billion dollars? They are interested in taking
the money out, not in putting the money
into India.

Finally, let me talk about a little bit,
for  one-and-a-half minutes, on the
Patents Bill. This is also something that has
been hanging fire for a long time. The world
economic situation has turned for the
worse. Every nation is trying to conscrve
its system. Every nation is turning to be
more rigidly protective. In a way, the United
States Government is very honest. They say
that as long as the US Trade Act is there,
their Trade Act is supreme; they don't care
for the WTO. If there is a conflict between
their Trade Act and the WTO, their
Trade  Act prevails. They have already
stopped the  import of shrimps from India
On what  grounds? It is a. fantastic ground,
that in our operations for collecting
shrimps we are endangering the life of
whales, which is indescribable crime.
Therefore, stop isnports from India. They
are stopping the import of Women's
garments from India because supposedly we
did that, that we engaged the sweated labour
of women and children. So, there will be any
number of grounds. You know, this
morning, there was a discussion on anti-
dumping measures. We cannot stop
them. Under any circumstances, they will
clamp anti-dumping measures here, there
and everywhere, and they would not stand
on ceremonies. What did they do? You see,
even in the WTO, there is a provision on
that. A poor country; a poor developing
country, can continue toimpose  non-
tariff restrictions on agricultural
imports, and as long as the ' country docs
not, on its own, given up
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this particular provision, no foreigner can
really persuade us to go along. What have
you done a couple of years ago? I am not
saying that our present Minister is
responsible, but the fact has happened that
the Ministry of Finance, on its own, wrote to
the Internationa! Monetary Fund that we
have excellent balance of payments. But
what is the reality? Our exports are negative;
Our imports are jumping every month; our
trade gap will be something like 12 billion
dollars; Yet the Ministry of Finance, on its
own, writes to the IMF and WTO, "You
gentlemen, should now approach our
Government so that this Government agrees
to get rid of the non-tariff barriers on
agricultural imports." This is where I would
stop. After all, it is a question of realising
what our national interests are. There is no
question of any party barriers here. We are,
after all, Indians. We have to save our
country; we have to save our nation; we
have to save our economy, and we can do so
only when we productively do something to
reinstall the narrow in our national system.
We have lost the narrow, thanks to the
continuity of policies and practices by the
Governments over the past seven-and-a-half
years Thank you, Madam,

it s m™r (S aew)
SUFHMRT S, 3IST 89 aHM onfere fRufey
R SEh TUE, 39 oW B i i,
1 iR gl ik R¥Te w g=f &=+ o
T T | 3 TR S 9Sw 9l I e & |
S-HM T o, f9vs 9 | S faRaR |
379 faaR 79 | § sreferr A€ € 1 A A1 v
SUHRRT & T, Th SASd & A AR Th
STNIG® & AT T8 IR 1Y+ 1l G ATET

gl

P8 A1 iR T 7EHI 4 89 qad
3R ¥ & qTER, IS Fad & 3fex 1 g
I a1t 9 &5 A e 98 fig e @t
BINT B & T 6 395 AP H 3713
T H Srefaraver § guR AT & | S2iH O
HSH I3T & O Q91 & srefegasen gus
2 | ool var9 A1dl &
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BIIF & IS I JABCS BT $ Al &
I $ AR H I 9 gs, Aol GRI
R $81 &1 gRomM § | 9 R =t |
AT g3 &, AERI Sl & 9 A Bl T |
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e gHIC gorl, H§ S9@! fecd H T8 S
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P, PIRE HAT dl AR T A T8 S 81
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"Atal is my senior and unquestioned No.
1. We take all decisions jointly."

e, § wE1 g 6 I8 S qH1E o
P STHIA YS!, FIT Ig 91 Fal Tor off fh
T b I} AR U b AR b gROM I
I T8 oY | O <1 & 8ier %N Ud 3R
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ITRGR 1 17 & aToTordY Sft 240 77 &1
fore or IeUfd Yo o) T @R
I T fhar o, ISR g9 BT qTaT
BRI
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3R ARBR T H I THI T &7 AT &b ol
Bs TFRHR BIC TV A, TG STHR YD TRBR
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YT 3ITST 3MYHT I b HUR ® | SH! BRI
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Pl o1 R W p' fQwn, S a@ AW
SFHRT 8 &, he is not satisfied with the
functioning of the Government. ar 3?71?'[
T 1091000 & 3R fhaeT ST ® gddT
TSI MY 39 910 | o Fdhdl © | SR
foad & "Hoax creating problems for the

Government. The Prime Minister cannot take
decision. The RSS, Advani, etc., are putting
pressure on the Prime Minister." IR TE ft

e & o Tem w3 31u= A ¥ 379 AiHvS
T8 91 b 3R HA qus ot | R a8 o
TTE & TS $el 98 ISP gl PR UIY | 3R
U HEH Ugel ST foraT EIT I TSaTof} St &
T WTHT Yga 1 147 BIdT | €K, 39 I8
IS & | TR I8 1 ITaar &1 U daem
TR 97 BT A VS, Uleeldh YRARTT ST G101 R8T
TSRS % 3ieR 91 WifelT 99! <&l, I8
IET &1 fdh, Mr. Vajpayee's administration lost
control completely. aRss #3l &1 3rerT-
ST AT Ueh UGS fshye A1 AT | I8
JMS0IMROTO o Tl TR 31T T % 3B 8, O
HT Sf? amuet H Sodio R <@, 89 Udh
FH U PR 2 J | N A F I8 Tos
RIS HIH¥T o) | I8 IHT AHTS S+ IS
&1 oY o6 & foet <y, ifer o) o amaep
qiferamies) b & fAfRex 9 IRe Ue
T & o1 {6 &9 9t &1 78) ar T | *i
graR fAfRey wed € f6 &9 et &1 781 aRid
. 31T a1 e et HHTE 81 7T © 1 amaat Tt
&b 3NeTLT STHY Sl hEd %, Kushabhau Thakre

also joins in Government-bashing over
insurane.

STBY St T PpEd &,

" the party was given absolutely
no indication that it was in the offing." This
Mr. Thakre has said in an interview to a
weekly. "Till yesterday, we were saying
this, but now, our Government is
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doing just tne opposite." I8 3MIF T &I
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[JTransliteration in Arabic script.
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SHRI M. VENKAIAH NAIDU
(Karnataaka): Madam, a Select Committee
contains Members of Parliament as its
members and the Chairman is also a Member
of Parliament. Can we discuss the functioning
of a Select Committee in the House? I would
like to have guidance from the Chair in this
regard. I would request the Member to
desist from
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making remarks about the  Select

Committee.

SHRI JITENDRA PRASADA: Madam, I
am quoting a news report only.

M 0 IFA ATG : SR USY AR
Heof BT eULT BIFT SIY & RIT?

SHRI JITENDRA PRASADA: Can I not
quote a news report?

sft Wiewre |eld : dsH, Walae BT A
T 91 1 V21 B, I8 BH 0 H el ol Fhal
Wf$ 98 Y b8 @ € [P AR Hed @1
el BT T Pls U9 &2 78T B, O AR
Hed & A B Folde HAST BT AIAT
I T 7, 3R U8 a7 off dad 8
A I RTYI 2

G5 B phn s samnn g2
U e e - () 93 b WS e
Jblis S 2y o353 09 S LY
o -2 Sl G L lisy Eaal K e
Sk o iSeasl & Jioe bl o

e g Sl Wby e Sz K G
= bl F oy S g by

SHRI KHAN GHUFRAN ZAHIDI: This
is a fact, Madam.

SHRI M. VENKAIAH NAIDU: Yes, it is
a fact. But, what I am asking is, can we
discuss the conduct of a Member, who is
the Chairman of a Select Committee?

SHRI JITENDRA PRASADA: I am not
discussing the conduct. I am only quoting a
news report, which appeared in the
Jansatta.

SHRI M. VENKAIAH NAIDU: Yes, you
are right. But, my submission is, let us
desist from making any comments about the
Select Committee.

SHRI JITENDRA PRASADA: I have not
made any comments. I have only

[ ] Transliteration in Arabic Script.
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quoted what has appeared in the news
report. I have not cast any aspersions on
anybody. (Interruptions)

THE DEPUTY CHAIRMAN: If any
Member speaks about the functioning of a
Select Committee on his own initiative and
criticizes the conduct of any Member on the
floor of the House. I will not permit it. But,
he is not doing it himself. Perhaps, he is
saying that such reports have come about
this Select Committee. It is wrong. It should
not have come. (Interruptions)

SHRI M. VENKAIAH NAIDU: He was
trying to infer that ig 7219 9, Ui 724 4,
U HE9 I TdIed foran | That means he was

almost attributing motives to the Committee.

THE DEPUTY«CHAIRMAN: Do not
take it that way. (Interruptions) Just one
second. If a Committee is going it will
definitely take evidence from the people. It
is pact of the work of a committee to take the
evidence of various people involved in it and
affected by it. What is objectionable is, how
the newspapers report. Why did the
newspapers make such a comment? I think
we should also try to find out why the
newspapers are making such comments
about a Parliamentary Committee and what
happens there. If he is reading from the
paper, he is only quoting it. And it will come
on record that it is not his allegation; it is
what the newspaper has said. I, as 'the
Deputy Chairman of the House, would like
to know how the newspapers make such
comments. What evidence do they have?
What reasons do they have to make such a
Comment  against a  Parliamentary
Committee which is appointed by the
Speaker, or, by the hon. Chairman. It is
better that he reads it so that the Finance
Minister, or, the Leader of the House, could
make inquiries as to how such news came in.
That is the point.

THE FINANCE MINISTER (SHRI
YASHWANT SINHA): I will just make one
small point. The Select Committee
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which is going into the question of the
Essential Commodities Act is headed by an
hon. Member of the other House. Now, what
is the background of that Member? What is
it? It is public ! * knowledge. Unless
somebody quotes, with a view to imputing
motives .... (Interruptions).

SHRI JITENDRA PRASADA: I am not
imputing motives.

SHRI YASHWANT SINHA: I am not
making that allegation either. The point 1
am making is about what was quoted from
the newspaper, because the hon. Member
did not say that he was quoting from the
newspaper. He mentioned this subsequently.
Initially, the statement made was to the
effect that for five months, this Committee
had gone round
the country securing by itself.......... And it
was mentioned in the name of the Chairman
as if he was soliciting that kind of a
recommendation. That is the portion which I
thought was not in order.

SHRIJITENDRA PRASADA: I am sorry
if I could not make myself clear. Can I
quote this?

THE DEPUTY CHAIRMAN: From my
ruling, it is very clear that it was not his
allegation. It should be taken as a newspaper
report. I would like to know why newspapers
make such comments. The Parliament should
ask those newspaper reporters as to what are
the grounds of making such allegations
against a Parliamentary Committee? Can
they substantiate it? Or, do they just write in,
the  newspapers, for no  reason?
(Interruptions)

Whichever newspaper it may be, it is
immaterial. When we make any allegation
in the House, we ask the Members to
substantiate it. When any newspaper makes
an allegation against a Parliamentary
Committee, not as an individual, but as a
Committee, they should be in a position to
substantiate it because it is a question of the
dignity of a Parliamentary Committee, and
the Members of  Parliament, to
whichever
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House they may belong, either the Lok
Sabha or the Rajya Sabha Members of both
the Houses are — responsible and
respected, — so, make a point in your
speech also that you are quoting from a
newspaper.

sff T TR BIRG : IRIIR BT
SICIERIE IS

=} g y1e : 9Ed, I8 ST
219, § Ple o g, A @ ot U9 € aE
feaman |

SUHYMf : T8I, MUBI <TeH
SITQT | . (TG ). ...

ot R ware : d<q, ¥ dlc &)
a1 1 237 2 “Teafedt g3 © anavad Oy
A fagRre § <X % 9w | 81 SIFdT IR
(Fene) e 98 H BB SN A 2 159
A § & WR R TSIl g8 ¥ | forgron
IOl WRBR 39 fIag R 9919 o1 9 © |
IRBR & A1 fAdTe 1= s arsm aff Y
B TS 7 | 90 A & oreue &R e
e wWEERT A8 iRgeRd IR
T B SR TS ARG P el o B 1 IS
e 9T § fIgrd IR IUe <9 & forv auy
CHERREIERESICEREEE R REl

aegD I (jer) faerges o
T ¥ BRI 3R STARINT G 2
| TS AL BT 76 G P UTHBTC q5
H goT AT | Ui W g9 81 1Y, W ARy
37T RUT TR T8 BT ® | 7 i HEHI A
e, IS, TR ...(JAUM)...

SHRI SANGH PRIYA
GAUTAM: madam, I have a point of order.

MD. SALIM: He is reading; and
that is a part of your ruling.

SHRI SANGH PRIYA
GAUTAM: As per my knowledge, no
newspaper has been quoted in this House.

sft R yTE : 7TET, g8l g9 I8
ORT G IR | ....(FILH).... SR $B A6
H A B ARG e B Ridra g
TS | A &b gardd S 500 HiIFR
|y o1 |iuT 11 7 | IR-de9 I8 W B B
S Ui wEHI A 8
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RIEM # Weofl I P I AR P Y
[...(F9YT). ..

SHRI SANGH PRIYA
GAUTAM: Madam, no newspaper has
ever been : read in this House till this day.
As per I rules these cannot be quoted.

Y|l : Faly Sf, 59 g9 #
RART Tl 99 775 2 6 ugd S A R
W <d g =goruaR d RUIFET et off oot
YOI forad 8, 8199 d Fdie a1 S & |
i w1 RERTG g8 g § | g g
IR d TRFRTG TC MY |

oft Juf widw 3 die o T
TRERT L, TS TATE | .. (FFEH)....

sft ford=s wRITE : 3777 98 S8y § a1
RE1 E 1, AU U Rl W B8 A
. (EETH). ..

SHRI SANGH PRIYA GAUTAM: I\
reflects on me because I am a Member of
that Committee.

THE DEPUTY CHAIRMAN: Let me
satisfy him because he is a Member of it.

TR S, 3R MU #-Y Bl &
{ Gl B A1 4 I8 Hel fF o FHet 31
ST IR WH) I1 35T AT & FARHA
P UM ISR AR VEd §, 99 BHST B
FHEHH B IR ¥, IAP X F IR H 39 TWe
¥ Teffe I & omd € O S9UF S
TIRE AT ST AT DR ATEq Bl AT S WY
FR B, D] $B 7 PO MUY o1 A1 |
IRIAR ¥ T I e IMTH 2, H 59 a1 Bl
HaR | el § {6 AR TR 8199 | Ug 1Y,
QAT Bl 7 HEl Al BIg Ui ST a8
5 @3 WY 3R VIHIEE T IaT © o Sl
SIS ITE HRAT ARY | SRGEIR W9 g g,
Trferamic &t MRS A9 78 ST | I8 BIg
SN Tl © b 319 SHP! ORT & UG, A
U 91 PRI WX <1 ®

SHRI YASHWANT SINHA: Madam, I
will be replying to this debate in the House.
The Government's policy in regard to the
Essential Commodities Act
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is an item, which I am bound to cover in my
reply, if questions are raised about that. But,
how do I reply as far as the Select
Committee's procedures and proceedings
are concerned? How do I do that? I am in a
real difficulty as far as that point is
concerned. I was thinking that it was only
with that end in view that we conduct
ourselves so that I can give a proper reply. I
cannot reply on behalf of Mr. Mishra.

SHRI JITENDRA PRASADA: You can
deny this report.

SHRI YASHWANT SINHA: I cannot. I
will not.

st R e : 3w By, S #9
g AT, H e o1 | ...(Tae)....

SHRI YASHWANT SINHA: Hon.
Deputy Chairman is raising a very
important point which has a totally different
connotation. The only point I am making is,
if he starts quoting a newspaper report with
our approval or with our support, then it
assumes a different connotation.

THE DEPUTY CHAIRMAN: The thing
is that the Finance Minister cannot comment
on the working of a Standing Committee or
a Select Committee. He is not competent to
do that because its Chairman has to present
his report. If the report is under discussion,
then we can take it up. But, you are not
responsible to answer it — what happened
in the Committee and what they did. It is a
matter of newspaper reporting. And [ am
concerned about the dignity of both the
Houses and the Committee Chairman and
the Members. So, that covers the point.

ot 1 S} IR ¢ b sHT STaTe A
AT ET US| ...(FGH)....

st "9 g wiqw : 72, g9 Rers 78t
PR FH | ...(TIHH)...

ot <1 viHN BIRE : AeH, F R BT
2, WiRRe #AIfed) vae § wIf <X B I
g, $PT STaTe d1 <=1 &
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SHRI SANGH PRIYA GAUTAM: He
cannot reply.

THE DEPUTY CHAIRMAN: Sangh
Priya Ji, I am still presiding over the House
and I can handle this situation quite well.

HE ST, 319 3RT 3 YA b a1 91 81
REN 2, JATIPT 519 S ST Gl 379 FIAGT |

2} STiHR @Il : <A, TMaH St FAST &
R E...(FquM)...

IYFHTIRT : 99, 37 i ST I,
CGAEINE T |
We have to finish this debate today. If you
delay it, then I will have to cut the time of
every Member. Sangh Priya Ji, please do't
interrupt.

st Rrars o ¢ A<H, § W ®E T
I N0 R b B A IS & fh Swew &
AR FAIfSE yae -T2 o1, Ugel aTelT oied
B g1 1...(FGHH). ..

SHRI SANGH PRIYA GAUTAM:
Madam, [ am on a point of order.

it Rrd=g y¥1eE @ 3R YIS, T @Wlse 3ATh

JIMER 7 31T 19 ey A1 Rebge o g
|

JURAHTRT : 37T T |

SHRI SANGH PRIYA GAUTAM:

Madam, he is misleading the House. The
Act is already there
..(Interruptions)...That Act is there. He is
misleading the House. The Essential
Commodities Act, 1955 is already there
..(Interruptions)...

THE DEPUTY CHAIRMAN: Mr.
Gautamji, you have not been asked to
comment on it. If you have some
information, you should take my
permission.

SHRI SANGH PRIYA GAUTAM: I had
requested for your permission.

THE DEPUTY CHAIRMAN: But I did
not give my permission. ..(Interruptions)...!
have not complied with your request. Unless
and until I permit your Doint of
order
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...(Interruptions)...I do noi Know what the
hon. Member was saying. If he is making
any wrong allegation, we will find out and
satisfy him. Okay?

SHRI SANGH PRIYA GAUTAM: I was
on a point of order. I am on a point of
information. How could he mislead the
House ..(Interruptions)...

THE DEPUTY CHAIRMAN: Mr.
Gautamji, even on a point of order, you
should take my permission.

ot f7a== w™IE : IH INTT Y ped & TP
Qe o, .(FUT™)

ft 5= fOrg 7w : o 2., .(aau)
ISUFUL: BT ...(FTLH). ..

it fo7cs TTS : TR TR 2 e TR
I8 & 3T | I8 1 91 g 91 ¥ | 319 A
TEIE? .(interruptions)...

THE DEPUTY CHAIRMAN: Even on a
point of order, you take my permission.

st R v @ USRI B, 319

TR 910 BT 119§ SIRTTT, S9H /T 87

YD I BT TTSH AT | 39 THNY I1d BT

STaTg § SIRTT |
o} 5" O a9 : STare TE S |

ft Rravg v : w1 7L SN ? 39 8H

qrer &1 <, FT B ?

IgquTafd : 39 ST, (@@@EM)... T want
to finish the debate. I am not allowing. Let
him finish. It cannot go on like this. There is
no seriousness in the debate on the price rise.

ot R w™1E : 3)7 <eH O 99 9 forn

T ...(F9YT ). ..

THE DEPUTY CHAIRMAN: I am not
allowing you. Please sit down.

ot 9 g Miay : Y Tad T PE R T |

ot T w9IE : 3R UTS, Told 919 B

I T Tl 3T 9= 1 AT |

THE DEPUTY CHAIRMAN: Let him
finish. The Minister is capable to answer. i

g1 g1, 319 9fST | 7T qR1 a1 dret SIRT |
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Teh A G : I8 HHCT P Hax 8
=

sft IMSTH AT : S FIT Aclad 572
§ Il PIREICYR FHCT BT HaR Te! AT BT
T HRETCYI Bl FEIe PR qhall & |
How can you say like that?

THE DEPUTY CHAIRMAN: I think
nobody is seious about the debate on the
price rise. He is only trying to create
controversies. ..(Interruptions)...Let him
finish his speech.

SHRI M. VENKAIAH NAIDU: Madam,
nobody should obstruct him. We have no
objection. But the only point is let him not
mislead the House on a point of fact.

SHRI JITENDRA PRASADA: If I
am saying anything wrong
..(Interruptions)...

SHRI M. VENKAIAH NAIDU: You are
saying that the Act has lapsed. The act is
very much in existence.
..(Interruptions)...The Act is very much
there.

SHRI JITENDRA
Okay. I stand
..(Interruptions)...Please listen.

PRASADA:
corrected.

But it was in the process of being
amended. So, that Act was not implemented
because the State Governments and the
Chief Minister were under the impression
that the Act was going to be amended, there
were going to be some relaxations. So, this
Act was not implemented. This was the
period when the price rise took place,
hoarding took place, black-marketing took
place. Due to this, the damage was caused.
Is it clear or not?

SHRI M. VENKAIAH NAIDU: The Act
is very much there.

st = ¥ : PR 98 sHeide T8l
T 1 AT BT S Qae BT ?

IUQUMEfd : 9 U ST, WA B/
TT...(FGHT)

MR IE : ReEgasTAm T
o, 319 ST ST8H BT TIY |
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IYFUTIFT : A YT 2-3 o & 719
ART

it s we : feH, e
fAfReR ATEe I8 96 g © | § 27 JaTs B
wree MR W' & T T o1 T
e |1 think he will bear me out.

HRT AU PO B AT, H ST P8l AT 3fR
SSECICRE SR DINERIFRE A
| § TS BT a1 PR 8T G | H 39 PET AT
5 wrga ey ared, oS! 9El By,
VS BRY AT SHERI 3R &l ATbIC T
o et | | H 579 HEl aredl § &
I8 BS AIBAT 8 59 < P 3R | Haal TP
WBR & IR 78l, B ARBR b R I8
TS HhAT € | vaRIey, SR, faeferan
3R SHER, $96T Ud S AIMhAT § | 3R
fafdar dwss feurcde & oy go o1 98
JTIPT I BRI | AfpT I8 Pe ATfthar
3R WHRI & S H |feha & o1, s
ST H I8 9gd Alshd g | I8 W 3T R
JRIY & 3R 3T DI Yarer =1et fora |

ST9 3 Jote e fovar e fasy #30
ARGy, A1 10 #9e g 7 39 8184 H 3R
ft forewaRe 9 99 B H 37R &Y i 7
MY HET 27 6 37T S 9ol 997 &R B ©,
IE DAY AT 3R S9! a1 e el
IR 37T AT I1 Terd frepelt | 39+ T8 9t
<1ar fopam o fp urdt fag o f&thw, <19 amu
g H MY A — Uit fag ¥ b, a' urdt
e f& fStha H SHST SATeROT AT §3T? A
MU A% H W I, U Me-uRwd b
AT I8 © 16 R <9 H Aw = w3 B
MY TIHE T T8 B Ahd |

oft g g ey : v ff R |
IgSEREL

=i} s T¥IIE : 99 Y 319 3
U of 7Y, 99 319 &1 & I&T 93 & 3R 9oy
ST O 9HseT amoe fhar g <@ #
IR U1 BT 3fR gas U1 AR e UaT fawa
Ty 3ot SR anfore fRufer ooy <= R,
anferes fRAfT TeasT
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&l 8, WES 96 I8l § | U a1 Bl § 9gd
MR E o Ty ATl & dT] 319 </l 9 37T |
B9 eI ¥ {3 FT T B g, IR 37T
JHET & b TST 3BT g1 319 =01 4 MY |
SR 31T AT § &1 ATl <1 MU Al 4
ST <781 S¥g Tl 311X 31T 7 & 3SR 31l
39 T B ST P A 3MY BT BIDR
WS T | JNMUBT oM TERT 1T < &6 AT
g, TH AR € $9F |

31 A1 984 PV AYH Bal AT TR
b & 319 ¥8 P agm P Afear sk
g B gals 3T T Tl AR YD
SIFRRTT T AT 3R IHHIIAT — THRTIA
S I B UH HIR W UgT AT 7, Uh
T Rl fe1 R R e s
e gfewa 2 iR # I8 &8 9aa1 g fo
39 39 < DI T8 HHIA Fobdl, 39 RART Bl
TE T Tl AR T8 W § PE qpall g F
I8 Wee! UTe] e Sl B 39 9% § 98 el
IR TS 7,98 R 98 ¥ Fad, TaHe
T8 T ¥ | R ot de 99 offey, agt
39 et A wfferd) < wahd 2, 981 Tade ©
HHA1 € | 39 Tl & A1 § g=de A g |

THE DEPUTY CHAIRMAN: Shri C.
Ramachandraiah.

SHRI C. RAMACHANDRAIAH
(Andhra Pradesh): Madam Chairperson, I
may kindly be permitted to know the time
that has been allocated to me.

THE DEPUTY CHAIRMAN: The total
time of your party is 12 minutes. I have two
speakers.

SHRI C. RAMACHANDRAIAH: I am
the only speaker from my party.

THE DEPUTY CHAIRMAN: You are
the only speaker. Then, 12 minutes is the
time.

SHRI C. RAMACHANDRAIAH:
Madam, our position is entirely different
when compared to our friends. But we feel
that the national interests is paramount,
people's interest is supreme. In spite of our
support to the Government, though it is
issue-based, on such vital aspects of the
economy, I will be more critical. Madam,
the present indications
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and the data available, the reports that are
pouring in, constitute very bad tidings.
There is a degeneration of the economy
undoubtedly. The economy is being
worsened. On the floor of this House, the
Finance Minister has assured that the
economy will be kicked off. Six months are
over and the so-called measures which have
been initiated by the Government have not
yielded any results. The industrial growth is
3.6 per cent compared to the corresponding
period last year when it was six per cent; as
for consumer goods, the growth rate is 1.7
per cernt corresponding to the S.6 per cent
of last year; exports have declined; the
balance-of-payments position is worsening;
a three per cent negative growth rate is there
in the balance-of-payments. And, we had
been expecting foreign investments from
FDIs and FlIs; from April to September, the
inflow is only 0.7 billion when it was earlier
three billion.

This indicates how the economy is being
managed. As far as public finance is
concerned, indirect tax has fallen by 14 per
cent. The Government expenditure has been
increased by 14 per cent and now the fiscal
deficit has to be covered by the funds from
the market borrowings, not by the revenues
that the Finance Minister is able to raise.
Out of the targeted Rs. 79,376 crores for
this year, we have already raised Rs. 76,452
crores by November, which is more than 92
per cent of the targeted figure. The present
trend continues. The market borrowings
should go up by more than Rs. 20,000
crores. Naturally, this will augment the
deficit.

With regard to the capital market, it is
continuously on the verge of decline.
During the last month, we were able to get
Rs. 1,544 crores, that is, half of the
corresponding figure of last year. This
amount has been raised by private
placement and not by the public. So, with
the dabaclc of the Unit Trust of India's US-
64 scheme, the confidence of the common
investors has been shattered, it

2098 GIPMR/99—11A
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has been eroded. With regard to secondary
market, continuous withdrawal of funds by
the foreign financial institutions and foreign
direct institutions have resulted in a decline
of secondary market by seven per cent.
Madam, in the last Budget speech, I was
privilaged to make some suggestions to the
Finance Minister and the Finance Minister
had promised certain things. I would like to
quote a few lines from his Budget speech. I
quote:

"I am determined to keep the fiscal
deficit under check. I would like to
assure the House that I shall not allow
the fiscal deficit to slip beyond 5.6 per
cent despite all the concessions that I
have given or I might announce today. I
would like to assure you that I have
enough cushion in my budget not only to
keep the fiscal deficit to the projected
level of 5.6 per cent but even to bring it
down. That is why we will do all within
our power on the monetary front, on the
supply side, to be able to get over the
problem."

Now, how has the fiscal deficit gone
beyond 5.6 per cent? Why have you not
been able to contain it? The present fiscal
deficit is more than six per cent. That is the
main reason for this inflation. The inflation
may be attributed to the vagaries of
monsoon and the freak agricultural
conditions. But I am constrained to charge
the Government that it has lost all
administrative and political will to control
the prices, leaving the common man at the
mercy of the market forces. The Finance
Minister on that day had assured the House
that he would contain the fiscal deficit. I
have already referred to his speech. The
fisdal deficit can be reduced only by
reducing the Non-Plan expenditure.

So, your indirect collections have gone
down by 14 per cent, your expenditure has
gone up by 14 per cent. You cannot reduce
the incident of interest. You may be upbeat
in mobilising more than four billion dollars
of Resurgent India Bonds. But one point
that I have to make is that
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you have raised it to a higher rate of interest
as compared to the International market
rates. It is not Jinked with. LIBOR rates. It is
above the LIBOR rates that you have
attracted the funds That does not mean that
these foreign institutions or NRIs have got
the confidence in our economy. They are
giving it at a higher rate of return. So, they
have invested this amount: That is not the
real achievement. How are you going to
reduce the Non-Plan expenditure?

[The Vice-Chairman (Shri Md. Salim) In
the Chair.]

Can you reduce the Defence expenditure?
At this higher rate of borrowings and at this
higher quantum of borrowings can you
reduce the interest incidence? Then you
have to fall on subsidies? The entire country
knows the bitter experience when you made
an attempt to raise the price of urea. Six
months back, the Finance Minister had
assured the House: "I am privileged to
say"—just like every other Finance
Minister, you were also saying so—"that I
will reduce this, I will reduce that. I will
reduce the fiscal deficit, I will raise the
resources, I will introduce an element of
efficiency." But ultimately, it turned out to
be negative. That has been happening for the
last so many years, and today that has been
proved to be correct.

Sir, coming to the inflation side, since
1991, this is the worst rate of inflation, the
highest rate of inflation that has taken place
in the country. The wholesale, price index in
October was 8.85 which could be reduced to
8.15 in November. The Government has
underplayed the threats of inflation. The
Economic Survey has suggested, the
Reserve Bank of India reports had suggested
that there were going to be shortages. In
spite of that, the Government could not
evolve proper strategies. You have made an
attempt to dilute the provision of the
Essential Commodities Act. That has given
an impression to the traders that they are
being protected by the Government. That
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is the impression they have gained. And
even the Prime Minister has admitted
that the middleman has played havoc. In
the Chief Ministers' conference the Prime
Minister admitted it. I will quote an
example. I don't want to go deep into
other aspects. Take for example onions.
It is a manifestation of the people's
discontent: Even without eating onions,
people can live. It is the manifestation of
discontent. In 1996-97 the production was
42.12 lakh tons and in the next year, i.e.
1997-98, it was 36.86 lakrT tons. So, there
was a decline of more than 6 lakh tons.
Any prudent Government could have
anticipated this shortage. They should
have made some proper arrangement.
They should have devised the strategies
for overcoming this shortage. Sir, the
shortage is 13.12 per cent. The shortage
of 13.12 per cent should have had the
effect of inflation of 50 per cent, not
exceeding 50 per cent. But the price rise
in onions is 700 per cent. It clearly
indicates that you have allowed the
market forces to play havoc with the
common man. Therefore, I request the
Government to be sincere. You can take
all these factors—industrial scenario,
foreign economy or international
scenario—into consideration, but they are
not the real or the actual contributing
factors. They are not the lone
contributing factors. There should be
sincerity on the part of the Government.
He has assured us that Rs. 5000 crores
can be raised from disinvestment so that
the fiscal deficit can be contained. Not T
even Rs. 600 crores have been raised till
today because foreign institutions lack
confidence in our Indian economy. Sir, I
request the Finance Minister, as the elder
leader of the Congress Party Mr. Pranab
Mukherjee, suggested, that this is high time
that we removed this kind of subsidies. Sir,
subsidy should be rational. Why should we
provide subsidy for kerosene? Let us
produce more power. Let us electrify all the
villages. Let us give power. Why should we
subsidise the manufacture of fertilisers? Let
us give remunerative prices to the farmers
for
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their agricultural produce. Sir, this red-
tapism should be removed. We are fol-
lowing weak policies. We are allowing
the bureaucracy to lead the country to
ruin. We are allowing it. I don't know
whether vested interests have been pre-
vailing. Unless we create a congenial "
atmosphere, create confidence among the
foreign institutions and restore the confi-
dence of the common man, it is very
difficult to revive the capital market. The
Government should have close control
over the fiscal deficit. He has claimed it.
But I dare say that he has failed on that
front. The economy of the country is on
the verge of a total decline because of the
Government's incoherent, inconsistent
and imprudent policies. Take, for exam-
ple, the Insurance Regulatory Policy.
Why should there be a confusion? The
Finance Minister says one thing. The
Prime Minister says another thing. The
Prime Minister says that it will be intro-
duced without any change. The party
president says some other thing. Why
should there be such a contradiction? It
may be your party's internal affair. But
what is the signal that has been given to
the industrial sector? That is one of the
reasons why foreign institutions don't
have the confidence to invest in our
country. The Prime Minister has an-
nounced so many sops to the NRIs. There
is no love lost betweeen the NRIs and
their ~motherland. They left their
motherland to earn some money. Unless
there is some rate of return from the
investment, they will never come and
invest in the country. You have to create i
an atmosphere. Then only you can invite
foreign capital. With all these anomalies,
with the imprudent management of the
economy, you have burnt your fingers.
This is a sort of fire which engulfed you
and burnt you. Being a supporter of your
Government,, my sincere request to you
is, don't compel us to burn ourselves. I
request you to be very prudent, give a
good Government, control the economy
and take care of the concern of the
masses. Then we will be with you. Thank
you.
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#elt den Rt (fAER) @ Suwweae
ARIGY, 3T &H 39 WG § HETs & HUS g4
PR 3T T | YU g@oll, g4 fad #=41 vd faqw
T 7 ae-fIaTE B PHaAd DI 3R B 3
TTpTRT = Y QU= a1 T | § 9 91 B U
QISR ! TN 3iIR ey 3 79+l aTey g
|'®

foreft <1 @t oy fRAfY 1 wfcrets, ST
Reperae™ IRl & Shaq &1 Mau®
aRgalt @Y gt @t ghem, AT W g g,
IR A1 & HUR BT & | 3R &H < dl gl
T 5 e foAl 9 o9 & I8 WHR g
2, 39 39 @l e Ry et g2 2 | Fiordh
P WBR ¢ UR-TRME 3R GHA-GS[H P A1
?.ﬂg 3R I8 TR fhar —stable Government,
able leader, stable Government and a party
with' a difference. HTIF 7 JARICS-Te Bl
WHR B FRET &R w99 amowr formm |
ot B IRBR 18 YIS BT ITRBR TTDY
I H TS | IE WRBR TP T A i arell
e 8, TP TN & ggol & fad 81 747 |
3t o T waTe Sft 7 Y garar o) § off
I P & el &A1 ST e usd 89 W
R TS B | .....PB BISNI § | 519 AR
WEHR o, FARCS e & WHR oA
HES BT Bl § IG@T 77 o7 | IS e
P ARBR H 3BT 3.7 UIILa o7 3% 31
H “ghpMITD <R § <9 BT off, 3 &
a1 gTeler &1 Y€ 8.13 Uierd B | HES
gt & Tel o & B | nf¥re fRAfy @t 77
BTold 8 | Ufects Adex 3fexefhrst &Y foedt
S # Ufed STaERdrd 8% 7 ®Er of

Commanding heights of our economy! Now

they are not commanding heights of our
economy. Many of them are sick industries.

AR fag 9350 <t 39 o Mwres fasrsH
T R SSRIS A1 d8 B BT ARy W
TE | AN B A IER I & | R A A
RIS H9 BT 91 BRI © | 7Y WIotae ST
M TR, T8 TE MR T | 8 IR-INE $
[T FAT e H Jerdd RyeeT o ¥ wEr o1 fh
ReRoic 9is & SIRY fa<=h 9a1 &1 gTdeie
9 QU ¥ 984 BT | AT O 81 “SHAIMAD
=T § T T2 o) SHH WHRIR BUT 8§ —

Nuclear fallout—India out of the top five
FDI dens.




311 Short Duration

TR UE PRI P N U W A S <o 8
8T BRE SRNGE STdReHT BIdT T, SHGT
S @ TS 3R SUH ¥E U R B
fEgwIM e 99y 39 9@ <2 H U f
STTET 27 <ifep=T 319 BRI AT |1t gisfier
TR &I g 8, ST 3R Uleis & Y &9 I
T ¥ | 39H I8 W BT AT THOS 030 WAl
S w9 | ST A § S on uiRnr § R
THY ©45.3 FAferas wwosioanso vdmr |
BT AT SR 99 | SATET A H ST 27 1977
¥ 3R fega H 3.3 ffera | 59 IR sa
IR IR & 915 A anft 1 BTeATaT 87 R8T ®
IR THOSI03ME0 &R = IR arent § 8l
I 3r<Toll & | This will be less than three

billion. India's share of global FDI flow will
go up by 400 billion.
3R R arefl &, U1 SIS & | ()

SHRI JIBON ROY: The USA is the first.

SHRIMATI KAMLA SINHA: Exactly.

I8 I & BRI Afdhe # 9 s=efaferdl 2,
IqP IRV U1 Bl RET & | 31 89 < I8
TS 9 PR HT 96 8| 5, FT PRI 87
fireel f&AT =T gt U= &vd gy fa< =3
HEIeY 1 &4 & A1 Pel oA b A Bl
I @t fRfa gereh, anfdas Rfa § g
BT |
[4.00 PM]
cifeheT T ¥ 8 W o 3faR foeT H3T Sff
3! fAfTad wU A I8 udl g T b Bl
3R S ¥ 9gd ofcR 8141 © | Sl 91 del
SN 98 \el 781 Bl & 3R el uTfordl e
AR Y | o &1 @t anfered) Trer e § S
T T &1 AT | SH el gadl SIS § | 71
S 9 A | e 8 R 2 1 A dr
T T ST ¥ET § 3R F8 TSI gail | 89
< O ST TSI 9T Tl | T HEI H
7% Hfysa o dod gs oft | @ H#H
RATA W8 7 JATs 1998 H frory o 6
g8} I @I HMGI | 3fex ALSI.Ud. gl
SYT 3T USIg AR arof RSYIE H1H 25
WHS ¢ 15 WS ¢ FADNS gHICH |
gy ff SIS foma, wrot it 3R aR 7R
o | AfST amegd @t a1 B g8 & Srfdel #
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T SiE ¥' W 7 6 RaR W@ d@
(9T B =) AT <4 e &1 99y § "R

IuquTee (3t Aig e Jeilw) : 9rg. 9 e
BIIUE |

sfrrelt et RiveT : 3re 1 8 | H 39 vt
X H AT B |

R 7EM % o d& WTel &1 At g
BT | SolaeT TH 31V | $9] I8 BI9T T8 31T
5 78ME @ Ve & fou 9w fHfed o
BT JATRI MY | 379 TR H 81 2 o 84 Bl
X ol AT | dfdhd 99 2 feeet! & Sal
 ART ST b & &1 <MY o1 WRIS, 84
1Y 3Tl WToT, TG WIS §D! B9 ARAT fH
T FITAARTE | TS BT AT B & foly ave-
TRE B 910 dal Y | I8 WY He1 147 {6 @
HIR HER | 9IS | H G B IR o )-owdl
PR <G | 4 qoT @ni ¥ b 918 =it et off
RET & M ANl B | g8 IR S W
qifermie &1 Sodl dRW AT | 91 =i Hel fb
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DR. RAJA RAMANNA (Nominated):
Mr. Vice-Chairman, Sir, I would like to take
part in the debate, from the point of view
which will apply to all Governments, all the
time. I do not belong to any party, but it is
very important that we look at our industrial
situation; and what is really holding up our
country becoming the most industrialised,
certainly in this - area, is simply not a fiscal
problem, It is not a financial problem alone;
it is that some basic changes have to be
made which will then make our productivity
much higher and then we will have more
money. All this has to be done quickly.
Recently, there was a meeting on the
problems of infrastructure of the State of
Karnataka, at my institute, the National
Institute of Advanced Studies. It is
remarkable that the information that came
out from such a meet-ing-as to what can be
done by any Government the divergence
between planning and implementation. We
plan, plan and plan, but implementation is
always very weak. This statement has been
made many times, but why is the
implementation so weak? That is exactly the
point on which I wish to make a statement. I
will be brief. I am surprised, Sir, that you
are so free in giving time to other Members.
Anyway, I will try to save the time for you,
knowing how important it is. For instance,
in the case of power, distribution is so bad.
In distribution, half of the power is stolen;
in some States 40 per cent is stolen; in some
states 35 per cent is stolen. How can things
be stolen? It can only be done in collusion
with some local authorities, it cannot be
done just like that. Sir, the tariff situation is
impossible. The industry is charged 66 per
cent. On the other
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hand, in the case or agriculture, it is one
percent or two per cent; sometimes, even
free. What comes out is this. The industry is
supposed to be providing all the necessary
developmental funds. The poor farmer may
be given free power, but even with the free
power that is given, because he uses very
inefficient machinery in which the whole
pump for example works at one to 10 per
cent, the energy that is produced is wasted-
heat. Now, these are matters not fiscal but
really something that should be examined
carefully and technologically and im-
plemented. I know free power is sometimes
given for the sake of votes, but industrial
power is above votes and above parties.
Therefore, I would request the hon. Finance
Minister to look into that point also only to
avoid pilferage.

Then, take our roads, Sir. Our roads are
the worst in South-East Asia. I have just
come from Bangkok a few days ago. I know
they have spent a lot of money and have,
probably, got into trouble. But they still
have the roads. Most of our goods are
carried by road, instead of railways. It
should be by railways. But to get to the train
itself is so difficult that people prefer trucks
and vans to come to their factories and take
their things.

I will not take too much time of the
House but still say one important thing
which I think the speakers previous to me
have aleady said. We have talked about one
window. One window is becoming just
impossible in this country because there is a
vested interest in these many windows, that
you want people to go from pillar to post to
get something done. And pillar-to-post
automatically means corruption. All these
things have been said before. But how are
we going to overcome it? That would be a
better subject for debate than merely saying
these things. I think our methods are very,
very old, going back to the British days and
we have changed nothing much in quick
implementation and quick movement of
files. Taking a decision on a power station
of several hundred
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megawatts takes two to three years. What is
the use of that power when it comes?
Therefore, 1 suggest that there must be
something like a sub-committee to find out
why there are this type of delays allowed to
occur constantly. Who is paying for it? It is
the industry because the industry can't get its
jobs done. They can't put up their factories
in time. They can't get land in time. There is
no water in place. Therefore, this is the main
point that I would like to make and wish,
whichever Government is in power, if this
country has to compete with Japan, with
China and the other South East Asian
countrie's, leave alone the Western
countries, then our system of examining
problems, our system of taking decisions
and our system of implementation has to
improve. It is so primitive that it makes me
more worried more than anything of the
onion problem that is constantly being
referred to. !

MISS MABEL REBELLO (Madhya
Pradesh): Thank you for giving me this
opportunity to speak, Sir. The Indian
economy is in a miserable state. Shri Pranab
Mukherjee, who is the ex-Finance Minister
of this country, has set the tone and he has
pictured how dismal our economy is today.
After him, many other senior Members have
also spoken. Therefore, I will not speak
about the economic indicators of industrial
production, agricultural production and so
on. They have spoken about these. So, I shall
skip these points. But what is going on
today? What is happening to the economy?
All indicators exhibit a downward trend.
What is actually going up is the prices, the
money supply and the fiscal deficit. This is
really a very unfortunate state of affairs,
arising out of a total mismanagement of the
economy. The economic conditions today are
very seriously affecting the poor. We all
know that thirty per cent of the Indians are
living below the poverty line. When the
prices go up like this today, they can't have
even one roti and one subzi that they used to
have I earlier. They may be having roti with
salt
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probably. As there was a lot of rumour that
salt would disappear, they might have
invested all their money on salt. I ', wonder
whether they are able to have even one square
meal. So, with the j increase in prices and the
slow-down in production and investment, I
am sure, poverty and unemployment is
increasing, adding to the difficulties of the
poor man. So, the alarm bells are really
ringing for the economy.

Sir, wc all know that the economic
scenario in Asia is grim. Thanks to the
developments in South-East Asia, recession
in Japan and the continuous decline in the
value of Asian currencies. But, in India',
there is an additional factor, and that factor
is the decision of the richer nations to
impose sanctions on us. I think, even today,
a part of the sanctions are still in vogue.
Who have suffered because of these nuclear
explosions? It is, actually, the poor man
who has suffered because of these tests.
Because of this natak, the prices have gone
up and the poor man is suffering. To my
mind, today only the agriculture and the
services sector are carrying the burden of
the entire economy. In fact, it is the farmer
and thousands of small service-oriented en-
trepreneurs who are keeping the economy
going, while the large industries are
suffering. A developing country like ours
cannot afford this. We need our steel,
cement and chemical industries to function.
All these industries are suffering and their is
a terrible recession in all these industries.
We all know that a lot of cement plants
have been closed down; a lot of steel plants
have been closed down. Today only, I read
in the Economic Times that the Government
is negotiating with some Mittal of Ispat
Industries for giving them over some of the
plants of SAIL, which means, the
Government which is owning the steel
industry is not able to make profit. This
industry is incurring heavy losses and they
want to give it to the private sector and
carry on like that. What will happen to the
people who are working in that
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sector? God alone knows. Sir, what is
becoming increasingly clear is that the
Government does not know what it wants to
do on the economic front. We all know the
fiasco in regard to the Insurance Bill. Some of
my senior colleagues have already spoken
about that. The day the Finance Minister
spoke about the insurance sector, the Powet
Minister said something else anc somebody
else said something else anc the party people
are saying something else. As a result, the
Finance Minister had to go back on his words
and then give a statement on that. This shows
the confusion that is there in the Government.
I feel, today, there is a crisis of confidence.
We all know that banks are flush with funds.
They have a lot of money, but they hesitate to
lend and they say that they have got no viable
projects. Similarly, the consumers are hesitant
about buying. Yesterday, I was going round in
Delhi. I saw hardly any consumer in the
shops. The shopkeepers are just sitting
because people don't have the money to buy.
They are hesitant. The investors have all
disappeared. There was not a single major
investment in the last few months, whether it
is domestic investment or foreign investment.
The Government has been speaking about
express highways. Today, there was an article
in the Economic Times, "Expressways
nowhere". They spoke about expressways;
they spoke about super highways; they spoke
about autovahn; they spoke about making the
national highways four-lane. They are all
speaking, but I wonder from where they will
get the finance, from where they will mobilise
the funds to make all these projects. They are
just speaking and speaking. The Prime
Minister and the Finance Minister have been
saying all the time that they will contain the
price rise, but they are only giving bhashan.
Actually, they are not able to contain the price
rise, and the poor man is suffering more and
more.

Sir, the Indian economy is totally in a
limbo. The Finance Minister has been
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saying that tne Government is in the process
of stepping up its spendings. He says must it
will boost the Indian economy and it will
boost the demand. If the Government is able to
spend on ! infrastructure sectors like power
projects, roads, ports, etc., it will increase the
demand. This capital expenditure on
infrastructure will lead to demand for labour,
cement, steel, etc., and it will bqgpst the
economy. But, I wonder whether they are
serious enough and whether they can ever do
it. Sir, what they arc interested in is just to
increase the revenue expenditure which will
actually add to the fiscal deficit and it will lead
to further escalation of inflationary pressures
which will eventually affect the poor. Sir, the
Government is very euphoric about the
success of Resurgent India Bonds which
actually netted 4.2 billion dollars in August.
But they forget that these bonds have to be
repaid at interest much above those prevailing
internationally. That is why people invested.
In fact, NRIs never had faith in the present
Indian Government and its economy. If they
had faith, they would have been willing to
invest in this Resurgent Bonds at liber-linked
interest rates. Only when the Government
offered them non-liber-linked high interest
rates did they bring in the money. That shows
that they really do not have faith at all in this
Government. Moreover, the inflow of
'Resurgent India Bonds' fund has led to a
growth in money supply. This has also
become an additional factor contributing to the
price rise. So, Sir, what is needed is that the
Government should spend money in capital
expenditure which will kickstart the demand,
and that will stimulate production and
investment. That will create a lot of jobs and
that will help the poor.

Sir, coming to the price rise, all over the
world, agricultural commodities and
industrial commodities are all showing a
market fall or slow-down but in India prices
have been rising continuously and
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prices of all commodities have gone up. In
fact, it has become extremely difficult for
the poor man to live today, to make both
ends meet. In a country like India, with such
a large population living below the poverty
line, any spurt in prices has an immediate
impact on the livelihood and or the ability
to make both ends meet. The impact of the
price rise is first on the vulnerable sections
of the society, that is, women and children,
who undergo untold misery. At a time like
this nutritional levels drop and there will be
various strains in the home budget which
makes it necessary for the vulnerable
sections of the society to neglect child care,
nutrition and health. With all this, what will
we have? We will have a sick nation.

I would say another small thing. Sir, the
BJP Government is trying to befool the
Indian public by having a series of nuclear
explosions but, ultimately, election results
have shown that onion is more powerful
than the bombs. These people are depicting
the price rise as a local issue but I beg to
differ with them. I would like to say that this
price rise is a national issue. Incomes never
rise fast enough as inflation. In history we
know that inflation is the most powerful
cause of increase in hunger, malnutrition
and consumptive diseases. With facilities for
medical care being inadequate, it
immediately results in serious consequences
for women and children to start with, and
then the whole nation suffers. So, I request
the hon. Finance Minister to do something
about this.

One more aspect I want to say on onions.
Sir, how much money have these people
made out of this? Totally they have made
something like Rs. 6,000 crores. Who has
made this money? Where has this money
gone? It is pocketed by onion cartels,
middlemen, commission agents who
basically operate from States ruled by
whom? Ruled by the people who are sitting
in the Treasury Benches. So, I appeal to the
hon. Minister to prevail upon their
own
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people, their own cartel so that the money
goes back to the poor. Some way or me
other, you have to impose some tax, some
levy* or something on them, take that
money and give it back to the poor.

They collected the money in order to
fight the elections, and they have lost the
elections. So, now'they should refund the
money back to the poor.

SHRI PRAFULL GORADIA
(Gujarat): Mr. Vice-Chairman, Sir, it has
been a long afternoon and I think a lot of
Members have mentioned onions. I feel
that on this side of the House I should
not dodge the question of onions. I think
in the morning Pranabbabu focussed on
onion, then later Jiterndra Prasadji did
the same thing; so did Kamlaji and now
Miss Rebcllo has done the same thing.
They all have focussed on, the onion.
Now, we on this side of the
House (Interruptions)....

SHRIMATI KAMLA SINHA: Onion

has become a symbol of your
mismanagemeent ....... (Interruptions)....

SHRI PRAFULL GORADIA: I am
not objecting to that.

....(Interruptions).... 1 do realise and I
realise with some regret and sorrow that
onion was made the hero of the election
campaign. Garlands were exchanged,
candidates were weighed in bags of onions,
mega dummies were driven around the
streets of Delhi in tempos and lorries. Very
good! This election was, in fact, a plebiscite
on onions. Now that is all over.

off SR e : T BIe R diall |

SHRI PRAFULL GORADIA: $¥ @IS
Pl BISPHR dlei? 3R BleH § dl BIS 7 |
So, that is over (Interruptions)....
That plebiscite is over now. It belongs to
the bygone. But, there are some ongoing,
permanent onions which are beckoning we
Indians of the possible fate in store for us.
And those permanent onions are the onion
domes of Moscow. Those beautiful
cathedrals those colourful
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domes, onion domes»are telling us, as far
as I can get, a message, "Watch out, we
went bankrupt ten years ago, demeaning
the Soviet economy. Perhaps, if you are
not careful, things may be similar for you
in ten years' time." I do not think I have
to mention it to you.......... (Interruptions)...

SHRI JIBON ROY: You must also
remember that the entire infrastructure
was given by them .......... (Interruptions)....

SHRI PRAFULL GORADIA: I am
grateful for  your  helpful advice.
....(Interruptions)... Bankruptcy, of course, is
underlined by the fact that the rouble has
become valueless. Not many years ago, it
used to command one and a half dollar or
more. Today a dollar commands thousands
of roubles. 1 gather that from the 17th
August, 1998 the currency that is
exchangeable in the Soviet Union, now
Russia, is dollar or it is, barter trade. The
rouble is not acceptable in commercial
transactions. This is only underlining the
bankruptcy of the economy in a country
which is so well-endowed, so rich both over
the ground and under the ground. The
question is: What is the connection with us?
The connection with us is that the genes of
our economy are the same or similar to the
genes of the Soviet economy. Prof.
Mahalanobis imported these genes or seeds
from the Soviet Union. Therefore, it is
necessary for us to watch out. It is rather like
somebody whose parents are suffering from
diabetes must watch out because for him or
her diabetes may be coming. The same is the
case with heart trouble. It goes by the genes.
...(Interruptions)... 1 shall continue to listen
to you. New, the socialistic pattern of
economy, economy being held by the public
sector are still the words ringing in our ears.
The seal foundation of our economy belongs
to that era and not a great deal has changed
since then. " Therefore, I would not put
blame on this Government because it has not
been done in one month or in one year. I
would also not place the blame on the
previous Finance Ministers or the
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previous Government- or the one Mefore
that or the one before that and I am not
saying all that put .of courtesy to the many
Finance Ministers who are present here. |
am saying it because I mean so. Of course,
the economy and its problems are not new. I
do not think we have forgotten — at least, I
have not forgotten — the Press reports
which suggested that we had flown gold to
London as girvi in order to borrow money. I
think, it was in 1989 or 1990. Whenever it
was, roughly a decade ago.

SHRI JIBON ROY: The same hon.
Finance Minister.

SHRI PRAFULL GORADIA: Thank you,
Sir. The result of all this is, the Central
Government has run up a debt of Rs.
5,00,000 crores. Sir, Rs. 5,00,000 crores, to
my simple knowledge — I am incidentally
not an economist and I have no aptitude for
statistics and I shall not bore you with them
— is not a little. I just would like to
underline, as I have understood the economy
and the problem which we are discussing
today. That means, every Indian is carrying
a debt of Rs. 5,000 en his or her head. Sir,
Rs. 5,00,000 crores divided by 100 crores
comes to Rs. 5,000. We have a deficit
between what we spend and what we raise.
The gap is about Rs. 1,00,000 crores
annually which is Rs. 1,000 per capita.
Then, of course, the great big interest bill of
Rs. 75,000 crores this year, comes to Rs.
750 debt — rather an interest bill — which
even a baby that will be born tomorrow will
carry on its head. This is the reality of the
situation. The day-to-day revenue deficit —
routine expenditure and routine income —
is, Rs. 50,000 crores. Now, all this is not
built up in one year or five years or ten
years. | think, it is really the foundation of
our economy which is defective, rather like
the defective nature of the Soviet economy
which eventually went bankrupt with all
good intentions, with all the peoples'
management, without capitalists, without
entrepreneurs and without mafia, really
eating into the economy. I think, it
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was truly a peoples' State, 1 mean, the
Soviet Union. Why is this happening? It is
happening because we have so many
commitments. You have States like Jammu
and Kashmir and you have the Seven Sister-
States of the North-East. Between the two
groups of States, we are spending something
like Rs. 21,000 crores in a year. This is only
the civil expenditure. Their security costs,
whether army or paramilitary forces like the
BSF, are extra. But, these are small States,
border States and little States. But, even our
heartland States need grants. Sir, Uttar
Pradesh, our largest and proud State, needs a
grant. The State of Bihar, our second largest
State, need a grant. A grant under the
Finance Commission. Why I am mentioning
the Finance Commission is, it is a child of
the Constitution and I am only underlining
how deeprooted is the potential for waste of
money and potential for inflation. The
inflation and the onion prices have not
created the problem in one day, in one
month or in one year.

SHRI S. VIDUTHALAI VIRUMBI
(Tamil Nadu): Sir, one minute. The point is,
had there been co-operation among the
Commerce Ministry, the Ministry of
Agriculture, the Department of Consumers
Affairs and NAFED, this would not have
happened at all. In the month of August, the
Ministry of Commerce had informed the
Ministry of Agriculture about it. But, how it
had not reached the CAD, we did not know.
The NAFED sent an application seeking
permission to import onions on a paper

instead of on a prescribed format. That was
on 21st September, 1998. When the hon.
Commerce Minister...

SHRI PRAFULL GORADIA: Sir, this is
not my time being spent.

SHRI S. VIDUTHALAI VIRUMBI:
You can take your time
......... (Interruptions).......

THE VICE-CHAIRMAN (SHRI MD.
SALIM): You have yielded. That is the
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reason why he is
speaking....... (Interruptions)....

SHRI PRAFULL GORADIA: Sir, it is
out of courtesy.

SHRI S. VIDUTHALAI VIRUMBI:
Then, Sir, after one week, they sent this
again on a plain paper. But, only after the
hon. Prime Minister's direction, it has been
sent on a proper format to the Ministry.
This shows that there was no governance at
all as far as this issue is concerned. Had
there been co-operation among the
departments, it would not have happened
(Interruptions)....The point I am raising is
an important one. After they gave
permission to import onions, all of a
sudden, they announced that even through
OGL onions could be imported. This
enhanced the price of onions in the
international market. They said that within
48 hours onions could be airlifted from
Iran. All these things have created
confusion and enhanced the price of onions
in the international market and the people
could not afford to buy it. This is only
because of bad governance.

SHRI PRAFULL GORADIA: Mr. Vice
Chairman, Sir, we should be provided with
a Bill also. Anyway, comjpg back to the
subject, there is an inbuilt inefficiency. A
large State can say, "Please give me a grant
merely because I can spend freely and I am
unable to raise revenue. Therefore, please
give me a grant." So, the foundation is very
defective. That is the point I am making. I
will not quote very ancient figures. You will
not believe them. In 1993, just five years
ago, our national debt was Rs. 3 lakh crores,
while today it is Rs. S lakh crores. The
deficit then was Rs. 40.000 crores, while
today it has become rupees one lakh crores.
The interest bill then was Rs. 35,000 crores.
Today it has become a little over double,
that is, Rs. 75,000 crores. The point I am
making is the inbuilt inefficieny that has
taken place. If it goes on like this, the figure
will double again. What has happened in the
last five years will double in the next five
years. But God helps us if there is
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any roaring our runaway Inflation, then clearly
bankruptcy will be on the horizon. I think unless
we get alert and we take care to avoid this
crisis, what had happened to Moscow ten
years ago, will happen to us, or can happen to us
ten years hence. What happened to Russia
yesterday, would happen to India
tomorrow. ..... (Interruptions). ...Will you take
your seat please? I suggest that we should get
down to business and repair and restructure our
economy. Thank you.
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SHRI J. CHITHARANIJAN (Kerala): Mr.
Vice-Chairman, Sir, our country is facing a
very serious economic recession for more
than a year. In the industrial field there is a
slow down. Several industrial companies are
in crisis. Their production is going down.
Some corporate institutions have said that
they have already reached a bottom line. If
the situation worsens, they cannot exist at'
all.

Regarding-exports, there is a negative
growth. The inflation has almost doubled
since this Government came to power.
Recently- we have seen'the priges of
essential commodities sky-rocketing ...........
especially, onion, potato and all those
primary commodities. Even there, we
know that from 1991 middle onwards, the

liberalisation policies are being
implemented. Government after
Government were implementing the

liberalisation polices. One of the points is
that there should be market economy, the
market should be free, there shall be no
regulations and the market will fix the
prices. That has worked very well in this
case! The prices of onion and potato or
some other commodities have not registered
an increase of 25 per cent or 50 per cent.
They have increased by 300 per cent, 400
per cent, 500 per cent! At the same time, the
cultivators are not benefited. While we were
facing a shortage in onions and this
enormous price rise in several areas, the
onion cultivators could not even harvest
their crops. The same was the case with the
potato cultivators. They did not get even the
money required for harvesting.
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Neither the peasants who cultivate here nor
the consumpers are benefited. Both arc
being looted. And we know the people who
have looted them. Those who are hoarding,
the business, the middlemen and especially,
those who are engaged in hoarding and
black-marketing have looted both the
peasants and the ordinary  consumers.
That is what has

happened. And the Government was just an
onlooker. The Government was very well
aware of all these developments. As you
know, in the last Session itself, these
questions were raised. 'Things are going
worse; the Government will have to take
certain steps'. That was our request. But our
Finance Minister put up a very brave face
and said, "No, nothing. This is only a
temporary phenomenon; this will not last
for long; after September middle, the whole
thing will be over". That was the attitude
taken by the Finance Minister. He had taken
a complacent view. I do not know whether
he had taken that view out of ignorance or
due to something else. (Interruptions).
Anyhow, the market economy has
functioned very well with the result or
looting large sections of the people in the
entire country. The middlemen were
pocketing the money. At the same time, the
peasants were thrown to miseries.
(Interruptions).

THE VICE-CHAIRMAN (SHRI MD.
SALIM): Mr. Das Gupta, if you have
something to discuss, please go to the
Lobbies and discuss.

SHRI J. CHITHARANJAN: This
happened not only here. At a time when this
is happened not only here. At a time when
this is happening here, the countries in our
neighbourhood, the South-East Asian
countries, the East-Asian countries, are
facing a financial and monetary turmoil.
They are in a very serious crisis. And the
crisis has now crept into Japan; it has crept
into newzealand; it has crept into Australia;
it has affected Russia; it is affecting several
countries in Latin America; it is affecting
the European countries also. And it is feared
that the whole crisis is going to
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develop into a global crisis affecting the
entire global economy which will be as
devastating as, or much more devastating
than, the crisis that the world had
experiened in the '30s. Why does this
happen? It is because of the policy pursued.
It is time for us to reconsider the entire
policy of development. The policy of
development that we are pursuing is a
policy that had been disctatcd by the IMF
and the World Bank. That we know very
well. What is the result of the policies that
we have been implementing for the last 7 1-
2 years? During these 7 1/2 years, we have
met with two recessions; one in 1991-92
and 1992-93 and the other during the last
two years. We are facing the second one
during the last two years. The second one is
more devastating and longer than the first.
The path of development that we have
adopted has landed us in this situation. It 1s
so not only in our case. The South-East
Asian countries and the East Asian
countries have followed these policies much
earlier than us and that has resulted in a very
severe Crisis.

5.00 p.M.

Now, the whole policy is being
questioned. In the South Asian countries
and the East Asian countries, when the
crisis developed, the IMF had come forward
with certain new prescriptions to revive
them. But what happened? Those
prescriptions had already proved to be of no
use. Those prescriptions could not save
those countries from the crisis; and that is
what is being spoken about the prescriptions
by the experts of the World Bank.
(Interruptions)

THE VICE-CHAIRMAN (SHRI MD.
SALIM): Mr. Chitharanjan, you have to
conclude now. But, before that, I have to
take the sense of the House. It is. five
o'clock now. The Short Duration Discussion
was allotted four hours. Three speakers are
left now who will require twenty minufes or
twenty-five minutes to complete their
speeches and then there
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will be the reply by the Minister. So, what
is your opinion?

DR. BIPLAB DASGUPTA: Sir, I would
suggest that you resume the discussion
tomorrow at two o'clock. There does not
appear to be any major legislative business
ahead of us. Today also, one minor,
inconsequential, Bill has been brought in.
During the last two days, we did not pass
any Bill. I suggest that there is no urgency.
We are all tired today. (Interruptions)

THE VICE-CHAIRMAN (SHRI MD.
SALIM): I am not talking about the Bill. I
am talking about the conclusion of the Short
Duration Discussion. How can we conclude
it today?

DR. BIPLAB DASGUPTA: It should be
continued tomorrow, at two o'clock.

SHRI GURUDAS DAS GUPTA: Sir,
may | suggest one thing? Let it be made
clear that tomorrow, after lunch, the
discussion may kindly restart and the hon.
Finance Minister may kindly reply.

THE VICE-CHAIRMAN (SHRI MD.
SALIM): Is it the sense of the House? Mr.
Minister, I think, is there any problem for
you to reply tomorrow?

SHRI YASWANT SINHA: As far as I
am concerned, Mr. Vice-Chairman, I am
comfortable. I am prepared to sit and finish
it today. If the sense of the House is to
postpone it until tomorrow, I have no
objection. But I would like to correct only
one impression, and that is about the
Government Business. We have this Bill.
Wc have other Bills also. Therefore, let us
not have the impression that there is no
pressing Government Business. There is
pressing Government Business.
(Interruptions) We already have one
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today, and we have others. There is a
Standing Committee... (Interruptions)

THE VICE CHAIRMAN (SHRI MD.
SALIM): Dr. Biplab Dasgupta, let him
speak.

SHRI PRANAB MUKHERIJEE: Sir, as
my colleagues have suggested, perhaps, we
can do it this way. We can start this
discussion tomorrow, after lunch, and the
Finance Minister can reply to the debate. We
can assure the Finance Minister that
whatever Government Business has come to
us, we will dispose it of. In fact, we were
searching for Government Business. In the
last Business Advisory Committee meeting,
we could not allocate time for any
Government Business because there was no
Government Business. I understand these
Bills are not passed in the Lok Sabha. But I
can assure that no Bill or Government
Business will be kept pending. We will
dispose it of. But as the hon. Members want
to rise today at five o'clock, I think you can
take the sense of the House. We agree with
this proposal. This Bill will also be taken
care of.

THE VICE-CHAIRMAN (SHRI MD.
SALIM): I think this is the sense of the
House; and the Finance Minister has no
problem. We can take up further discussion
on this tomorrow. Only three speakers are
left and then the Minister will reply. So, it
will be taken up tomorrow, after lunch.
Now, the House stands adjourned till 11.00
A.M. tomorrow.

The House then adjourned at
three minutes past five of the
clock till eleven of the clock on
Tuesday, the 8th December,
1998.



